i Matters under Rule 377

portions in the country. Jobhs arc not
easily avgillble to the cducated youths
despite the Government’s assurance

time and again to take measures to. .

solve the unemployment problems
very svon. Graduation is an essential
qualification for all posts. barring a
few. The statistics rcveal that every
year there is a constant increasc in the
number of educated unemployed. But
they do not get jobs. Therefore. the
Central Government should give sym-
pathetic considcration to the qucstion
of increasing the upper age limit for
rccruitment in Central Government
services and make an announcement
in this regard very soon so that moiwe
employment opportunitics could be
provided to the educatcd unemployed
persons and they could he saved from

going astray.
ft-ngh-h/

(vis) Need to delcte Forest pig from the

list of Wild Life Protection Act to

safcguard the intercsts of cultivators of
Andhra Pradcsh

SHRI SOBHANADRFFSWARA
RAO"VADDE (Vijayawada) - Forcst
pigs damage sugar-canc.

ground nut. vegetables cic crops in
Gunuwr., Adilabad.  Karimnagar.
Nizamabad. Warangal. Khammam.
Nalgonda. Cuddapah. Ananthapur
and Kurnool districts in Andhra
Pradesh. The loss of crops duc to these
wild hoars runs into several crores of
rupees. In Gusajale  Co-opcralive
Sugar Factory arca ~scveral hundreds
of acres of sugar canc crop was com-
pletely damaged by other wild boars.
Farmers are fecaring to grow sugir
canc. so the factory is not in a position
fo receive adequate sugar canc. which
is a great loss to the Farmes. Share
holders and workers. But because wild
boars is covercd under Wild Life Pro-
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tcction Act. killing of this animal will
become offence. So the villagers are
not ablc to take any action even
though they are suffering a lot. There
is urgent need on the part of the
Government to examine this issue
and take necessary steps to hring
amendment-to Wild Life Protection
Act deleting wild boar from the list of
wild animals to safeguard the intcrests
of villagers ncar the forest arcas.

12.50 hrs.

DEMANDS FOR GRANTS
(GENERAL) 1991-92

[English

Ministry of Agriculture, Ministry of
Food and Ministry of Rural
Dcvelopments:

MR DEPUTY SPEAKER: The
Housc will now take up further dis-
cussion on the Demands for Grants of
the Ministries of Agriculture. Food
and Rural Development.

Kumari Uma Bhatti 1o continuc
[Translanon)

KUMARI UMA BHARTI (Kha-
juraho) : Mr. Dcputy Speaker. Sir. in
continuation of what [ said yestcrday
I would like to state that rural develop-
ment in our country has never been
taken seriously. i.e. agriculture. village
industries or handicrafts. That means
carlier we were a prcdominantly
agricultural country having faith in
religion but now after 44 ycars of
mdependence. cflorts are being made
to make it an industrial and scculan
country. I feel that we have miscrably
failcd on both the scores. If | start
explaining how we failed in
secularism. it will be irrclevant. but |
must dwell on how we [ailed on
cconomic front now that | am speak-
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ing-on this subject. After 44 years of
indepertdence. we have been caught
in a vicious circle. Since our income is
low. our savings arc also low. the
savings are low that is why our invest-
ment is low. Since the investment is
low. the production is hound to he
low. we think that we can come out of
this vicious circle with the help of
foreign money. but | personally feel
that instead of bailing us out of this
vicious circle. it will gradually push us
towards economic slavery Afier India
attained Independence.  Churchill
had hinted at India’s weakness saving
with anguish that the people of India
were not used to frecdom hecause they
had undergone subjugation for cen-
turies and thcrefore very soon they
would create for themselves another
systemi of slavern The type of
economic progress we have made dur-
ing the last 44 ycars. [ fcel. has led us
to a system of slavery. espccially
economic slavery. Therefore. if we
want to break the vicious circle 10
which 1 referred to just now we shall
have to take recource 10 indigenous
resource ‘and focus our atiention on
the villages and agriculture.

This is true that it will take a long
time to come out of this vicious circle
considering the economic sct up we
have built for us. Therefore. we shall
have 10 do re-thinking on the entire
system under which we pgive step-
‘motherly treatment to agriculture but
at the same time gave preferential
treatment to industry As an Aya is
employed to look afict the child. in the
same way agriculture is used to supply
raw material to industry 1fccl thatit is
with this view in mind that they are
using agriculturc to assist industry. If
we see the position at present. agricul-
ture has been given the status ol a
maid where as the industry based on
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heavy machinery has been made a
darling son and thercby spoiled son. If
we look at the figures of 1950 and 1951.
we shall find that share of agriculture
in our national income was 60 per-
cent. But now it is just 30 percent it
makes two things crystal clear. One
other sectors did achieve progress in
the post-independence period. but
agriculture remained stagnant Two.
pressure of population on agriculture
has decreased only by S percent
Farlier 74 percent population depen-
ded on agriculture but now 69 percent
depend on agriculture. It proves that
agriculture’s share in the national
income has gonc down to just onc-
half which in turn proves that uncm-
ployment and poverty in rural areas
has increased. We have not been able
to check this trend so far. There is no
arrangement to provide avenues of
employment in the rural arcas with
the result that there i« mass cxodus of
pcople from the villages They arc
migrating to citics cconomic condi-
tion of which is alrcady wecak and the
result is that an cxplosive situation
has been created in the urban arcas
which. [ feel. is the main causce for dis-
turbing the entirc sct up of the citics
Therefore. there is a need 10 make in-
depth thinking on the agriculture sec-
tor so as to bring maximum land
under cultivation and most of the
cultivable land under irrigation This
will help in reducing the population
pressure on land and checking migra-
tion of peoplc from rural arcas to
urban arcas. We shall have to provide
avenucs of employment for them in
the villages ‘itself. To achicve these
objectives. industries based on han-
dicrafts will have to be encouraged in
the villages.

Mr. Deputy Speaker. Sir. agricul-
turc in our country is not simply an



315 Demands for Grants
Mimstiry: of Agr.
occupation, it is a way of life. The far-
mers have an emotional attachment
with agriculture. I. mysell was born in
a farmer's family and my brothers are
cagaged in agriculturc. Ours is a small
family of farmers. Cultivation in our
arca is doae by the use of plough and
not by tractor. I have seen that before
starting ploughing operations in the
field. my brothers worship the land
and before starting harvesting
operations. they worship the crop
Why they do so is becausc the land for
them is not just a source. they have an
emotional attachment with land. In a
way. it is their way of life Land to0 a
farmer is what mother is to a son
Many occupations such as animal
husbandry are linked with agriculture
but what is the state of agriculture and
animal husbandry t1oday ? Our indus-
tries today are based on hcavy
machinery. Our agriculturc too is
following suit. In the name of moder-
nisation. our agriculture is being wes-
ternised there by making it more and
more dependent on mechanisation
and chemical fertilizers. In the race
for mechanisation. we have fosgotion
the importance of cow 1o our farmers.
As and when the question of cow
comes up. some people think that a
communal issue is being raised Like
Ramjanambhoomi issue. this 100 is
treated as a communal issue. These
people feel hurt when we talk of
abrogating Article 370. Similarly.
when we discuss the issue of cow tear-
ing people link it with religion. The
importance of cow in rural arcas is not
only religious. -its importance is
manifold. Today. 13 percent pcople
are occupying 57 percent land in
villages and these 13 percent only can
afford tractors. A small [armer in the
village cannot afford tracior and.
therefore. he can only depend on
bullocks. It is a folly on our part t0
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dream of a green revolution based on *
machinery and chemical fertjlizers.
We are committing this mistake
because, we are Irying o imitate
America and Europe. In USA. only 6
percent of people depend on agricul-
ture as compared to 70 percent in
India. The farmer in USA lets his
fields remain uncultivated for 2-3
years in order to give land enough gap
to regain its fertility. but the farmer in
Indian cannot afford to do so. because
the size of his land holding is very
small and be has no other alternative
source of livelihood either. He cannot
afford to let his land remain
cultivated becausc if he does so. he
%r&.ce starvation Thus. fertility of
land is falling We would not have
reached this situation in India. had we
given due importance to cow. had we
imposed a complcte ban on the
slaughter of cow and its progeny and
the export of beef by not linking it
with a particular religion The hapless
small farmer who cannot afford trac-
tor is not in a position to properly
cultivate his fields. [13.00 hrs.| He has
not reconciled with elcctricity. fer-
tilizer.-and machinegy. Small farmer
has become marginal farmer.
marginal farmer has become landless
labourer and the landless labourer
has become a bonded labourer This
bonded labourers is today doing the
work of digging soil or has migrated to
Delhi Bombay. Calcutta. Ahmeda-
bad. Lucknow and Kanpur as a
{abourer to build high rise buildings
for the capitalists. why we went wrong
was that we were not able to unders-
tand what factties were necded to be
given 1o a small farmcr or how impor-
tant cow was to him. Cow yiclds dung
which becomes manure. its off-shnot
calf becomes bullock. Cow yields milk
which is nutritious and helps make
the children of the larmer healthy.
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Can a tractor yield the hcnefits of
milk. cow-dung and calf? 70 percent
cultivation in the country is done
through bullocks. Of the rest 15 per-
cent is done through other draught
animals. According to my estimate.
only 10-12 percent cultivation is done
by tractor. The entire economic set up
of the farmer was linked with the rear-
ing of cow and its progeny due to the
immense benefits they yield to the far-
mer. Of late. foreign cow has descen-
ded on our soil. Itis called V. 1. P. cow.
We do not feel like calling her mother
cow. Indigenous cow looks as mother
where as the foreign cow gives an
appearance of a madam. These
foreign cows ave used to taking bath
and live under the cool airof a fan. If a
peg bruises her body. it refusesto yield
milk. Indigenous cow is not so fanci-
ful. Such whims and fancies are seen
only among the Ministers belonging
to the Congress Party or the officers of
the level of 1. A. S. or L. P. S. The
indigenous cow gocs 1o the pond her
self to take a dip and is uscd to live in
the open air. Above all. she knows to
cultivate a fecling of love towards her
master. Foreign cow is like a foreign
woman who are miscr in the matter of
love ... (Interruptions) ... Religion
was not the motivating force behind
the agitation which the saints
launched on the question of ban on
cow slaughter. It was for the good of
the farmer. Today. the we have cight
crore draught animals in the country
and 1o replace them 67 lakh tracton
are nceded. As of now we have only 6
lakh tractors. How then can we
manage our agriculture® If the
Government is sincercly worried
about the welfarc of the farmers. it
should impose a total ban on the cow
slaughter and its progeny and on the
export of beef.
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Association of farmer with the
forests is as deep rooted as with the
cow. Each and every trec in the forest
is a deity to the farmer. This is so
because it is the philosophy and cul-
ture of this country. We do not dis-
criminate between different objccts of
nature that exist on carth as also bet-
ween earth and space whether it is
small creatures. vegetation or rivers as
we severe them all. In the same way.
the farmers have an emotional attach-
ment with forests. But the forest policy
pushed by the Britishers broke that
relationship and still we are continu-
ing with that policy in the same way as
we are continuing with English
language. The result of that policy was
that a sense of protection which the
farmer had towards the forests was
no more there. This led 1o indiscri-
minate denudation of forests by the
contractors. We should learn a lesson
from our reighbour China in this
regard. In China. unemployed people
in rural areas do not rush towards
cities as they get means of livelihood
in the villages iseif. The forest
wastelands should be given to those
families who do not have any means
of livelihood. What happens in our
country is that the land records show a
particular land on forest. but in reality
vou will not find even a single tree on
that land. | belong to a village. The
people say that forest land cannot be
cultivated as there are trees over there.
But the fact is that moie often than not
our land record show only that land
on forest land on which not a <ingle
tree is there. Let the villagers be given
the right to grow trees on such lands as
has been the case of China. Had we
offercd opportunitics of employment
in the villages through a programme
of planting saplings and growing
trees. grown up children of poor far
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mers. landless labourers. small and
marginal farmers would not have
migrated to cities. Today. we have 9
crore hectares of land on which
afforestation can be done to give
employment to 7 crore families of
labourers in the villages itself. If rural
vnemployed and landless labourers
are properly engaged in tree planta-
tion, exodus of these people from
villages to cities could be checked.
Felling of trees in the forests have ren-
dered the land naked. As a result
thereof cycle of rains has been affec-
ted. The ultimate resultis that we have
not been able to provide adequate
irrigation facilities. although we feel
proud of having ushered in green
revolution and increasing our food
grains production three fold

Mr Deputy Speaker. Sir. what 1
want to say is that if we are to rejoicc
our achievements. it is better we go to
the forests and do penance Principle
of Vedanta and spiritualism is to do
self-introspection and not to be
swayed by what is happening around
you. If we do that it is all right but if we
are to live in this world. if we have not
1o do penance on the banks of rivers. if
we have not to go into the caves for
self-realisation. we shall have to com-
pare ourselves with others We have
forgotton the villages and have
become complacent that we have
increased our production three times.
but the fact is that our yield is very low
as compared to others. In our neigh-
bouring country China. the area
under rice is less as compared to ours.
but they produce 16 crore tonnes of
rice as compared to our production of
7 crore tonnes of rice The reason for
this low productivity is lack of irriga-
tion facilities. Our yield per hectare of
rice is just one third as compared
Ilhal of Japan. The reason is again lack
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of irrigation. We did not pay attention
towards irrigation during the first
three Five Year Plans.

This was because agriculture was
considered to be a subsidiary sector
for supplying raw material to industry
and also produce food grains to some
extent. People could not understand
that India is predominantly an
agricultural and secular country.
Industrialisation and secularism can-
not be iorced on this country. India
does not have that kind of culture. If
you try to impose it. you will not suc-
ceed in your effort. The country suf-
fered a setback when there was a
famine in 1965. At that time the
importance of agriculture was realised
and it was too late to know the main
cause of the famine. In the last three
Five Year Plans. the irrigation targets
were low and the achievements were
also of the same degree. The famine
made us aware of the role of irrigation
in agriculture. In the <ubsequent
Plans high targets were sct and this
resulted in a satisfactory rate of pro-
gress. In the Third Plan the targets
were low and the rate of achievement
was 42%. In the Fourth and Fifth Five
Year Plans the targets were high and
the rate of achievement was 90%. This
indicates that agriculture was com-
pletely ignored in the first three Five
Year Plans. This point is further sub-
stantiated by a comparison of the first
three five year plans with the Fourth
and Fifth Five Year Plans.

According to latest [figures. the
Green Revolution is moving at a low
pace. It has yet to gain momentum
This means that the Gireen Revolution
has wouched only the irrigated land
which is only 40% of the cultivable
land. 60% of the cultivable land is
unirrigated. No thought was given 10
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the type of crops that could he grown
on the unirrigated cultivable land.
The Agricultural Universities in the
country produce ofTicers. not farmers.
Such institutions should tum out peo-
ple who are familiar with the latest
techniques and can understand that a
large part of land in our country is
unirrigated. Graduates of agricultural
universities should know how 1o hring
about a Green Rcevolution on 60%
cultivable unirrigated land If at all
there is Green Revolution it is on 40%
of land area only. 60% of our arca is
totally dependent on rainfall and if
irrigation facilities arc not provided 1o
this area. we can never hecomec sclf-
reliant. Crops could be grown if there
is rainfall. Size of the land area on
which seeds used 10 be grown has
since reduced. Paddy cultivation oo
has come down. Various types of sceds
like ‘Sama’. '"Kodon'. ‘Lathara” Raali’
and ‘Kutki® that werc grown in the
Bundelkhand region have become
extinct. Nothing has been done 10
save such types of sceds from extinc-
tion. Such seeds arc good for health.
The wheat that we cat today does not
have any nutritional value The older
varieties of wheat had high nutritional
value. The earlier generation of far-
mers were very strong as they atc a dict
having high nutritional values My
father had a strong grip at the age of
90. When I asked him the sceret of his
strength he told me that he ate
‘Lalkatiya’ wheat whereas we are eat-
ing husk in the namc of wheat. So we
must take steps to preserve the older
varieties of wheat and other
foodgrains.

Sir. when the issue of irrigation was
taken up 1 had raised a point. The
importance of irrigation must be
understood. There arc scveral large
projects in which huge funds have
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been invested, but there has not been
any output from them. Nobody knows
when these major projects would be
completed. The files related to these
projects have been pending for a long
time. And those responsible for
expediting the work are just drawing
their salaries and not doing any work.
They are also indulging in corrup-
taion. If smaller schemes had been
introduced. irrigation facilities could
have been provided sooner. In

villages. small reservoirs could have
heen dug and short canals drawn for
irrigation purposes. At places these
schemes become operative in a period
of 5—10 years. We cannot be sure as to
when all the pending projects will be
completed. In the casc of irrigation
also. we have tricd 1o ape forcign
countries. If other countrics have big
dams. India should also have them.
Those countries could produce
foodgrain in large quantitics because
apart from having big dams the num-
ber of people dependent on agricul-
turc in those countries is relatively
fewer. The situation in our country is
not like that. Thercfore. more atten-
tion to smaller and short term
schemes would have produced better
results. If we can change the existing
set-up even to a minimal extent. we
can get pood results within a
decade.

Mr Deputy Speaker. Sir. our Kisan
lcader. Shri Dattopant Thengari made
some suggestions and according to
him if those suggestions had bheen
implemented at least for six years. our
country would have stood to gain. A
sea-change can be brought about in
the country's agricultural sector.
Whenever there has been record pro-
duction with the help of irrigation
facilities and chemical fertilizer. the
country has resortcd to import of
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foodgrain. We have imported through
PL-480 and in such large quantities
that farmers were not able to get
remunerative prices o1 their produce
What was the need to import
foodgrain at that time ’In this way the
Government betraycd the Farmers.
Was it necessary to import the highly
subsidised poor quality wheat at a
time when the country’s farmers were
producing the maximum ? Why were
the farmers treated in this manner”

Sir. the I. M. F. had put pressure on
the Government to cut down sub-
sidies. Similar pressure was put by U
S. A. on Europcan countries during
the G. A. T.T.1alks but they resisted it
The U S. A. gives subsidy on produc-
tion and export. The Europcan coun-
tries also do the same Perhaps our
Government thought that we have
become richer than the Americans
and Europeans. Our farmeis oversce
their farms from hclicopiers So we
don’t need subsidies There was strong
opposition to it all over the country
and even quarters within the ruling
party wcre opposed 10 it As a result of
that the Government had to com-
promise I would like to know as 1o
how to make a distinction between
small farmers and big farmers The
Hon Minister of Agriculture is him-
selfl an agriculturist From his dress
and his lifestyle it appears that he has
no similarity with small farmers. In
any case he ought to know thateven a
person who has one hundred acres of
land can declare himself a small far-
mer with a some manipulation.

Mr. Deputy Speaker. Sir. when the
land reform laws were implemented
and the matier of redistribution of
land came up. surprisingly the fami-
lies in Bundelkhand area. who had
100 acres of land. declared themselves
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landless. So their kins got land
whereas those who were actually land-
less could not get anything. Will this
type of bungling continue ? That is
why USA and other European coun-
tries are giving subsidy. I cannot
understand as to when we became so
rich that we do not need subsidy
Perhaps beggars cannot be choosers.
When we have a begging bowl in our
hands we will have to accept their
conditionalities and we will be at their
mercy. It will be a matter of shame for
us and we would be forced to cut down
subsidies. The Government cannot
control the capitalists because the lat-
ter has a lot of influence over the so-
called public representatives No such
step can be taken against ihe
capitalists and on thc other hand how
many public representatives are there
who really represent the farmers. Till
the Third Plan. irrigation facilitics
and agriculture in general remained
neglected. The reason for this was that
efforts were made to formulate the
national policies by peoplc who were
influenced by Western philosophy
How many people in the Central and
State Governinents really represent
the farming community and what role
do they play in formulating various
policies ? This is an important matier
to think over.

Sir. I agree that Pt Jawaharlal
Nehru was full of enthusiasm about
the development of the country. But
the law of the country where he
studied and was brought up. was not
successful when applied in this coun-
try. We have different national pro-
blems and a different sct of laws
Therefore. we have 1o think as to how
the benefits can reach the rural
masses and small farmers because
benefits meant for small farmers arc



338 Demands for Granis
Minixiry of Agr
always taken by the big farmers. In
this regard 1 would like to say that
there was a big co-operative move-
ment in respect of commercial crops
which proved 1o be a success This
movement should also bencfit the
small farmers who grow f[oodgrains.
cotton etc. From the Minisiry’s Report
of 1990-91 it appears that the small
farmers have been ignored while mak-
ing financial provisions for the
agricultural sector. Tell me. is the
Government contemplating anything
about co-operatives. pulses-oilseeds
and foodgrains and the measures by
which farmers may be bencfited and a
revolution brought ahout in those
fields. Nothings has heen clarified. [
want a reply from the hon. Minister of
Agriculture and the reasons bchind
the decline in production of cotton
mentioned in the report published by
them. After ascertaining the reasons.
is there any pmposal to make
arrangements in this dircction” 1
would like to know the possibility of
cotton being used in the hiandloom
sector and the effect such a sicp would
have in checking migration of indus-
try from that place. It will also check
migration of people from villages 1o
cities. Something siimilar must be
done for the benefit of sugaicanc
growers also. The farmers become
happy for a moment when they see
their heap of produce but later they
rcalise that they hasve to pay the ducs
of banks and moncylenders If a
movement on the lines of the co-
operative movement in respect of
commercial crops. is launched in case
of foodgrains also then it would be of
tremendous help to farmers. If you
want to make them happy. ar
rangements will have 10 he made for
providing remuncrative prices 1o
them. For providing remuncrative
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prices. one C. A. C. T. was constituted
in 1965. Thereafter. an expert commit-
tee under the chairmanship of Dr.
Hanumantha Rao was constituted in
1990. Then a standing committee
under the chairmanship of Shri
Sharad Joshi was constituted and
then another high-powered commit-
tee headed by Shri Bhanu Pratap
Singh was constituted. Several such
committees were formed and I think
the present Government will also con-
stitute another committee.

Sir. the main hurdle is that the
recommendations of Bhanu Pratap
Singh Committee. Sharad Joshi Com-
mittee. C. A C. T. and Dr
[Tanumantha Rao committee con-
tradict each other. let us ignore the
recommendations of these commit-
tces and ensure that the farmers get
rcmunerative prices and value for
their crops paid by the consumers. Till
now only 50% of the crop value
rcached the farmers and the rest is
pocketed by middlemen. Will the sup-
port price for crops be determined by
market price and the cost of produc-
tion. I would like to say that the cost
price of a Bajaj scooter is Rs. 6000 10
Rs. 6300 but its ~ale pricc in the
market is Rs. 1400(-Rs. | SO00. Why is
it s0” Why such concessions are not
given to farmers also” Why are such
copcessions given to capitalists and
industrialists only” On what basis
will the support price be fixed ? The
support price should be fixed with a
view 1o ensuring ihat the farmer
reccives 70% of the amount paid by
the consumer. The F .1 has been set
up 1o minimise the rolc of middlemen
but the F. C. L is itscl{ playing the role
of a middleman. F. C L is supposed 10
ensure that the farmer receives a sub-
stantial part of the amount paid by the
consumers. The very purpose for
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which the F. C. I. was sct up has been
defeated. F. C. I's holding charges
have reached £5% which mecans that
F. C. L itsclf has become the biggest
profitecr. Pt. Nehru used to say that il
he were to come across any profiteer
he would hang him on a lamp-post. |
would like to ask the present Govern-
ment. which professes to follow Pt
Nchru's philosophy. whether it will
take similar stern action against all
profiteers and particularly against the
F.C. 1. which has wurned out to be the
biggest offender in this vespect If the
F. C. L. increases its margin. privale
traders too will incrcase their margin
with the result that the farmer for
whom the entire system has bheen
woven stand 10 lose e is deprived of
all the benefits of this systcm

Therefore. we want that maxvimum
profit should go to the farmer who
produces [oodgrains But it should not
be like Punjab wheie the big landlornd
have wiped out the small farmers
When we think over the problem of
Punjab we find that the rural youth v
the worst affected The wive of
extremism in Punjgab has converied
the small farmer into & marginal far-
mer and the marginal farmer into a
landless labourer When the landless
labourer youth dJdid not get any
cmployment. he was swaged by the
ware of extremism | feel that the
cextremism in Punmab  grew  only
because forced by the circumstances
the rural youth joincd the ranks of
extremists and the siuation become
worse from bad Since he was unem-
ploved. it was hut natural for him to
got agitated and the result was the pro-
blem hecame more and more complea
with the passage of tme

Therefore if you want 10 gise the
farmers a remuncrative price you will
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have to do away with the FCI first. At
the same time, storage facilites in the
villages will have to be provided.
Revolution has taken place in the
ficld of cooperatives so far as commer-
cial crops arc concerned. The samce
kind of revloution will have 10 he
brought about in the casc of food-
grains as well. Only then the small far-
mer can sustain.

Mr. Deputy Speaker. Sir. we have
been caught in a vicious cycle The
vicious cycle is—low incomec—low
saving. low saving—Ilow investment.
low investment—low production. low
production—low income. low in-
comc—low saving and so on. There
scems to be no way out. Therefore. if
farmers arc given remuncralive prices
their income will increase and so will
their purchasing power Incrcase in
purchasing power will be turn
increase their income: increase in
income will result in increase in pro-
duction and. therclore. incrcase in
income and saving. Incrcase in saving
will further result in increase in
investment and. therefore. increase in
production. Thus he would he able 10
come oul of the vicious cconomic
cycle 1o which [ referred to a shornt
while ago. Thercfore it is cssential 10
give farmers a remuncratise price for
their praduce. As long as this is not
donc. the farmer will have no deciding
powcer unlike other commercial crops
In the case of other crops. commercial
crops in particular. the fiarmers have
the deciding power and this is why
they are happy dao not say that they
do not have any Jdifficultics before
them The hon. Members present hern
will highlight their difficultics 1o So
far as 1 am concerned. | am conver-
sant with the difficultics of small fi-
mers. cspecially those who pradduce
foodgrains. That is why | am
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highlighting their problems. More-
over. their number in the country is
the highest and they are the ones who
do not get irrigation facilitics. Take (or
instance the case of Haryana and
Punjab. 60 lakh hcctares of land in
these states has becen brought under
assured irrigation and the result is
that they are in a position 1o feed the
entire country today. 12 crore hectares
of land in the country can be hrought
under irrigation. In all we have 17
crore hectares of cultivatable land of
which threc crore hectares of land is
under double cropping. Qui of 17
crore hectares. 12 hectares of land is
such which can bc brought under
irrigation. If we could harness our
rain water. which otherwise go waste.
and use it for irngating the dry land.
the land of this country can produce
rich harvest. We did not pay attention
to it. Qur irrigation capacity is X crore
hectares. Qut of it one crore hectare is
such where we do have the capacity
but water channels hasve not heen con-
structed. 1 have masell scen in the
village that proper water channels are
not there. Therefore. only ~ crore hee-
tares of land is in foct. under irriga-
tion. The Government take pride in
claiming that they have ushered in
green revolution. Just tell them that in
1950-51. S crore hectates was under
irrigation. which means that we have
been able to add only 3 crore hectares
under irrigation. which means that we
have been able to add only 3 crore
hectares to it during the last 34 years
In the matter of irrigation. we stabbed
the farmer in the back and as such. he
was deprived of its benefit. Then an
attempt was made to stab the small
farmer in the back in the matter of
subsidy. but somehow he escaped this
bid. Now that an opportunity has
come to give him remuncrative prices.
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We are not adopting the system which
is beneficial to farmers. I have gone
through the Annual Report of the
Department of Cooperation for the
year 1990-91 and | do not think
Government propose to do something
beneficial for the foodgrains produc-
ing farmers so far as cooperation is
concerned. I do not know whether any
assistance would be extended to them
or any encouragement in the ficld of
cooperation would he given to them or
not”?

Mr. Deputy Speaker. Sir. when a
child is born weak. it is the duty of the
mother to give that child nutritious
food. sufficient quantity of milk and
timely medicine. If small or an
ordinary farmer is economically weak
as compared to the farmer engaged in
the cultivation of commercial crops. it
is the duty of the Government to come
1o the aid of the farmer in order 10
uplift him. It would be better if the
Government takes some steps in this
direction very carly Otherwise. we are
gowng to reach a situation for which
lgybal had recited an Urdu coupler. 1
do not know the suuation for which
he said it —

“Watan ki figr har nadan musibat
aanc wali hai. Teri baradion ke
mashbire hein aasmanonme ™

If that happened. let me tell my
countrymen "—

“Tumhari dastan tak na hoygt aas-
manon mein

It will be very difficult 1o redeem the
situation if we do not make amends
right now. In the absence of avenues
of employment in the rural aweas. so
massive would be the invasion on the
citics by the people Itom the villages
that it wilt become difficult 10 tackle
the situation Population pressure on
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land is not easing to the cxtent desir
able. The farmer is being subjecied 1o
gross injustice. I fecl astomished to see
that the economic condition of paddy
grower continues to he weak bhut the
rice mill owner enjoys the luxury of A.
C. 1000 Maruti Car. Grower of pulses
is in the same weak economic condi-
tion. but the pulse mill owner travels
in luxury imported car. The same is
true of oilseed grower and oil mill
owner They enjoy holidays in
Shimla. Kashmir. Nainital. Himachal
and numerous other tourist resorts at
the cost of farmers. For how long will
this injustice continued. Mr. Deputy
Speaker. Sir. I am not indulging in
cmpty talking. but | must warn that il
industries are allowcd 10 Mourish at
the cost of agriculturc and farmer con-
tinucs to be in a miscrable condition.
he is bound 10 rise in revolt [ want to
submit that we must sensc what is in
storc for us in this last decade of
20th century.

“Pandit tu to bola tha. pashan badal
jayega. Mulla tu bhi bola tha Reh-
man badal jayega. Ab bhi avsar hai
samajh lo nahin 0. wumhare Ishwar
ko bhookha insaan nigal jayega ™

This will be the posinion 1t this hap-
pens in villages. the conscquences
would be horrible. (fnterruptions) You
are pointing finger at us but just look
at your self. many fingers arc pointing
at you 100. (Interruptinns) You look into
the mirror and sce vour face You are
trying to teach us. Who i< responsible
for the deteriorating situation in
Kashmir and Punjab ” Who made the
Ramjanam Bhoomi Babhri Masjyud
issue complicated” If you make
introspection you would feel ashamed
of yoursell. Don’t ask us to look into
the mirror.
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SHRI MUKUL BALKRISHNA
WASNIK (Buldana): T would like to
say that you might have seen your face
in the mirror but we have seen here
that is very beautiful. (Jmterruptions)

KUMARI UMA BIHARTI: Mr.
Deputy Speaker. Sir. I did not know
that the hon. Members came here to
look at others’ faces. The House has
nothing to do with the looking at the
faces. One should have some grey
mattcr. (Interruptions)

SHRI RAM NAIK : Plcasc make
us understand once again the dif-
fecrence between brain and beauty.

KUMARI UMA RHARTI - Beauty
is for display. but brain is to ask others
to have a look into theirsclves
Therefore. Mr. Deputy Speaker. Sir.
we might not have good fices but we
have brain to ask others to look into
theirsclves. (Interruprions)

SHRI MUKUIL BAILKRISHNA
WASNIK : The people want our faces
in the ircasury benches and vour faces
in the opposition

KUMARI UMA BIIARTI But fo
how long ? Do not he proud Try 10
keep balance. (lnterrupnons)

SHRI MUKUIL.  BALKISHNA
WASNIK : For the last 44 years Con-
gress has been in the treasury benches
and you have becn in the oppo-
sition. flnterruptions)

KUMARI UMA BHARTI- Mr
Deputy Speaker. Sit. | want to ask that
when the foodgrain production has
increased. our targets for 1990-91 were
high and the procurement was also
good then why dJid the prices of
foodgrains shot up” What is the
reason behind it” May be | am not
able to comprehend. But [ fail to0
understand this paradoxical situation.
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On the one hand there has been
remarkable foodgrain production and
the foodgrain procurcment has also
been notable but even then the prices
shot up? Is there a possihility that
blackmarketeering has acquired ncw
dimension which we might not be
able to see ? Either | am not able 10
comprehend this paradoxical situa-
tion or the hon. Agriculture Minister
should clarify the position while
replying to the Dcbhate. Otherwise
foodgrain production will also in-
crcase and so would the prices. Why is
there an imbalance between the two ?
At least this much should be made
clear.

Mr. Deputy Speaker. Sir. 1 would
come to the point which | was making
earlier. If we ~ay that the pressure of
manpower on sgriculture has reduced
Ict us stop people rom migrating to
cities. If somebody has become an
officer and wants to go let him go bhut
the rest of the pcople should be given
assistance under TRYSFM for sctting
up rural industries in villages itsclf.
An ordinary person in a village might
be as well knowing the loopoles in the
TRYSEM and othcis schemesas Tam
Same is true about IRDP The officers
make these schemes in their offices
but when the Programme officer or
BDO visits a village he simply asks
the village women whether they can
start poultry farming ? Without asking
them about their inicrests or the arcas
of activity in which they can con-
tribute they simply thrusi these things
on them. What happens is that when
an officer visits a village he asks the
middleman. These middlemen arc
there in every village. Most of them
belong to the Ruling party as the Rul-
ing Party provides them cvervthing.
They are like leech sticking to every
village and cxtracting every Jrop of
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blood from the farmers. They do not
have any work except this. They have
once again become actlive and
whenever a BDO or SDO visits a
village. they invite him and when the
officer asks how many pcople are to
be given assistance under IRDP they
give them a lot of voters who have
voted for the Ruling Party. The BDO
acts according to thc advice of the
middleman and sanctions funds
indiscriminately and indulges in
favouritism. Some get Rs. two thou-
sand. others get Rs. 5.000 for rearing
goats. Still others get funds for poultry
farming or for rearing buffaloes or
fisheries. (Interruptions). Why are you
getting uneasy ? Please listen to me.
Why are you getting irritated ? [ think
I have hit the nail on its head.  am a
woman and I know the reality. Why
are you upset? The way they are
jumping in their seats. it seems | have
hit at the right sopt. My point is that
these schemes whould be reviewed
and more scientific approach should
be adopted. The IRDP should be
revicwed by non-Government people
and ways should be found out how it
could more cflfectively benefit the
rural poor.

[ am reminded of an incident in a
village near Punc. Some <ocial
workers went to that village from
Pune and decided to scrve the people
there. They asked the villagers what
do they want them to do. The villagers
said they had cverything road. wells.
Hospital electricity and water etc The
social workers went mound the village
and found there were no toilets in the
village. They constructed toilets and
left. After a year they came again and
asked the villagers whether everything
was O.K. and whcther they wanted
repairs of toilet cic. When they
reached that place they saw goats in
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those toilets. When they asked the
villagers why they had done so the
villagers replied that they had enough
space to ease themselves but they had
no space which was well protected for
keeping their goats. | mean 1o say that
we should not decidc on behalf of the
people of the villages. I.et them decide
and fix their priorities.

The way SDO's squander the fupds
of IRDP in the name of providing
benefit to the rural people. it should
be reviewed by non-professionals. |
know the targets are also high and
they have lots of funds. The innocent
people do not know how much hh}
been swindled away from them. ']
don't think there is as much corrup-
tion in any other area as there is in
IRDP. The rural poor think that the
funds are being sanctioned by the
Government and therefore, they have
to pant with some share for the
Government machinery but infact
they do not know that they are being
deprived of their own money.
Therefore, a comprehensive review
needs to be made to find out what is
wrong with the schemc and why it has
not been successful. Had this scheme
of IRDP been successful the problem
of unemployment in rural arcas
would have been solved to a great
extent But this has not happened. The
migration to cities has not stopped.
This means there had been lack of
scientific outlook and logic behind
the developmental schemes and other
schemes which were formulated 10
remove unemployment from the
villages. Therefore. efforts must be
made 1o make morc land cultivable.
bring more cultivable land undcr
irrigation and formulate employment
oriented schemes in villages

When the Mughals came to this
country, they first imposed taxes on
i -
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agriculture becausc they wanted 10
have a big army and the requircments
of the army could have heen met only
by levying taxes on farmers. Then
came the Britishers. They extracted
money from industries and a tipe
came when there were no industries
left in the villages. 11ad we followed
the path shown to us by Mahatma
Gandhi. things would not have wor-
sened to such an extent. Pandit Deen
Dayal Upadhyaya had also said that
the country would progress only when
villages progress and the farmers pro-
gress. This would begin when we pro-
vide employment to the uncmployed
rural youth first. To provide employ-
ment to the people in villages there are
many areas like handicrafts ctc |
would like to cite an example [ visited
a place Vishanpur in district Gumla
in Bihar. There three boys of that
place passed IIT afltct completing
engincering course and Ph D They
all became voluntary workers and
after marriage they consulted their
wives and settled in a village They
wanted to set an example that how the
development of village can be done
without depending upon cities and
how to absorb unemployed village
folk in villages itsell in gainful
cmployment They worked on the
scheme and now thcit unit is
functioning in 500 villages If this
example is followed by the Central
Government then employment in
villages itsell can bhe gencrated for
unemployed and it will help in check-
ing the present state of affairs For this
a strong will power is required and
overall changes in the present sctup is
necessary. [ would like 1o make a sub-
mission that whenever any Fngineer-
ing colleges or Agricultural Uni-
versilies are opened a polytechnic of
cach of them should be set up in the
villages so that thc village peoplc
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could be informed about the new
echniques of agriculture and about
the best ways of more agricultural pro-
duction. These should evolve new and
suitable techniques. Despite of pro-
ducing white collared technocrats
these institutions should produce
knowledgeable farmers so that they
may not go on following traditional
methods or agriculture and do not
depend mainly or rains for cultiva-
tion. They sholud use bio-fertiliscrs
and should grow those crops which
are beneficial to them.

Before concluding I would like 1o
make a few suggestions. Instead of use
of chemical fertilisers use of biofer-
tilisers need to be promoted for the
welfare of farmers. Using of imported
chemical fertilisers will decrease the
fertility of land and worsen the condi-
tion of farmers who arc totally depen-
dent on agriculture [ am not
indulging in soothsaying FEarlier
elders used to plant fruit bearing trees
not for themselves hut for the coming
generations. For long the high num-
ber of dependency on agriculture can-
not continue without maintaining the
fertility of land. Thercfore cfforts need
to be made for incrcasing application
of bio-fertilisers instead of chemical
fertilisers.

Secondly. Agricultural Liniversitics
need to pay greater attention towards
traditional mcans of cultivation
Today. it is felt that farmers in the
country lack agricultural acumen in
comparison to the farmers of Europe
and Amenca. The Gosernment
believes farmer’s thinking is unscien-
tific and illogical. It is believed that
thinking and technique of farmers
evolved over the time is unscicntific
and irrational. But thcir approach is
more logical thian the modern
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technology of cultivation. Therefore
Agricultural Universities need to pay
greater attention towards promotion
and development of iraditional means
of cultivation.

Thirdly, big dams are not of much
utility. In their place. canals construc-
ted at a cost of 50.000 to one lakh or
two lakh are of much help to villagers.
[n my constituency implementation
of small irrigation projects have pro-
ved to be a better experiment. Dams
built at a cost of Rs. 2.00.000 are of
much help. atleast to the farmers
residing in the reservoir area. who dig
up wells and get marc water in their
wells and construct small canals for
irrigating the fields. Small irrigation
projects are definitely better than the
large irrigation schemes.

Fourthly. domestic varicties of seeds
nced to be fully developed. These arc
nutritions and later on they will have
to be ultimately developed. The rootof
several diseases spreading in the
country especially in villages and
declinc in general health of villagers is
due to the production and cultivation
of imported varietics of sceds and
their consumption Production of
domestic vanetics of crops nced to be
encouraged. especially of wheat.
which is consumed by one and all in
villages. except those prains which are
produced only for market.

Fifthly. through cooperative move-
ment storage facilitics at Panchayal
level for storing foodygrains needs to
he built up for developing proper
storage facililties.

Sixthly, farmers nced to be appoin-
tcd on Agricultural Price Commis-
sion. which determines agricultural
support prices of foodgrains. Today.
some persons living in air conditioncd
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houses and travelling in air com-
ditioned cars and wearing Safan suits
call themselves faimers They put
their influence in determining the
agricultural support  prices Who
actually are capitalists and not the l'a?
mers and they do not have the practi-
cal experience of cultivation The real
farmers are those who even can not
speak correct Hindi and have simple
lifestyle— —and are quite close to the
nature. Therefore these real farmer
should have proper representation on
Agricultural Prices Commission.
They should be consulted before fix-
ing the support price of agricultural
products.

Scventhly, the country has made
record progress in the field of
foodgrains production. But in com-
parison to Japan and China our pro-
gress seems to be dismal and in. the
production of oilseeds and pulses no
appreciable change is noticcable
Altention and encouragement to-
wards improving production of
oilsecds and pulses is most desirable.
Insurance facilities nccd 1o be in-
troduced in every state During the
clection campaign | have scen the
whole crop of foodgriins in a village
getting reduced to ashes. hecause of
the collusion of ovcrhead clectricity
transmission lines This caused a
great hardship to the children of small
farmers owing land hetween two 10
four acres. They were all poor and
among them was a sizcablc numberof
harjans. When | accompanicd
officials 1o the village and requested
them to pay compcensation. then Rs.
100 per acre only was paid as compen-
<ation. Farmers owing more than §
acres of land were not paid compensa-
tion. industrialists arc given all types
of concessions in the cvent of indus-
tries hecoming sick. but 1o the farmers
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Rs. 100 per acre is paid as compen...
tion in the event Orl‘t‘ﬂﬂlﬂiﬂﬂ (lrcrnp
even when they arc not at fwult The
people granting such 5 meagre
amount of compensations <hould fe¢)
ashamed. [ think the gravity of the
situation will be realised in future |
demand introduction of insurance
schemes in villages. The suffecings
would not have been much had their
crops were insured. [. myself arranged
supplies of foodgrains for them from
citics. Children of these farmers were
forced 10 take up petty jobs for the
whole year. If crop insurance is cxten-
ded to all the states then the affected
farmers will definitely get some com-
pensation in the event of loss of crops.
Though. that oo they will get after
rcpeated wisits to the Government
offices. Thercfore I request extension
of crop insurance to all the states for
safcguarding the intcrests of farmers.
otherwise farmers in gencral and
small farmers in particular will suffer
a lot.

My last suggestion is about review-
ing of land reform laws. These were
implemented. but not quite effectively.
That's why the pecople who were
entitled to be benefitted were deprived
of that benefit. People say review of
land reforms will be wvery much
opposcd 1 demand that the excess
land should be taken from the people
who have grabed it lLand reforms
were not done in « proper manncr.
The big landlords who were holding
more than 400-500 acres of land and
had affiliation with ruling pany.
played a great mischiel. A number of
irregularities took place in this
matter

AN HON. MEMBFER - Shc is refer
ring 10 Madhya Pradcsh.
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KUMARI UMA BHARTI: Our
party has come o power in Madhya
Pradesh very recently and land
rcform laws have not heen introduccd
there. The big farmers gave land 10
small farmers for cultivation and what
happened thereaficr” Their thumb
impressions were faken on blank
papers on the pretext that they have
taken loans of Rs. Two thousand from
them and they have mortgaged their
land with them against the loans.
Copies of mortgage decds were not
cven given to the farmers We con-
tinue to say that lands hawve been
transferred to the harijans and tribals
but actually it is not so [t is stll with
those landlords. If the whole system is
not streamlined then the children of
thesc farmers will be forced to launch
bloody movements They can do any-
thing under duress

Naxalite agitations arc the resulis of
these injustices. It is true that naxalite
agitations arc wrong. blood should
nol be shed. But the pecople who do
injustice which in turn gives rise to
bloodshed are not punishcd Nex-
alites are cither gunncd down or killed
in cncounters. But what will happen
1o those who have commitied atro-
cities. The persons who do injustice
are only responsiblc tor the bloodshed
that takes placc Therefore it has
become essential 1o eview the 1 and
Reform Acts.

| would like 1o submit that old link
hetween forests and villages should be
reestablished As 1 have already sub-
mitted that due 10 this 1vpe of altores-
tation the farmers have lost hold on
their lands The condition of the tar
mers has deteriarated 10 the extent
that those who ¢njoyed the status of at
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lcast small farmers were  slowly
reduced to marginal farmers and then -
1o landless labourers Migration from
rural areas to urban arcas can he
checked by afforestation. For this. we
will certainly have to modify our
forest policy so that o link is
cstablished between the forests and
the farmers. My submission is that
cow slaughter shoull be stopped and
agriculture should be related 10 cow-
tending and forests. then only the far-
mers would prospei- This way the
cycle will start the farmer would get
fair price as a result of which he would
carn enough: his purchasing power
would increase he would be able 10
save. invest and thus again produce
more—in this manner the cycle will
continuc 1o more However preference
will have to be given 1o rural arcas in
this regard [ would urge upon the
hon Minister and other represen-
tatives of the Gowvernment that the
country has to be soved from destruc-
tion and the policy ol the Government
is 10 he blamed for biinging the coun-
try on the verge of destruction T would
like to submit that Rom Janma
Bhoomi and Kashmir problem muay
be olved but if the present cconomic
sctup is not changed and sieps are not
taken to uplift the rural arcas, if
uncmployment and the number of
lahourcers go on increasing in rural
arcas: if bonded labour goes on tising
and their migranton o arthan arcas
continuc: if the number of slums and
the footpath Jwcllets continue 10
mnerease. the situation would hecome
heyond control. Therefore. agriculiure
and rural policy will have to be modd-
ificd <o that rural arcas in the country
may develop.

With these words 1 conclude and 1
thank those Mcmbers who interrup-
tled me.
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SHRI BIIAGWAN SIIANKAR
RAWAT (Agra) - | beg to move :

“That the Demand under the Head
Agriculture be reduced 1o Re 17

[Failure to fix the procurc-
ment price of agricultural
produce commensurate with
the cost of production.](!)

“That the Demand under the Head
other services ol department of
Agriculture & Cooperation  be
reduced by Rs. 1007

[Necd to provide special
financial assistance 10 U P
Government 10 cncourage
agriculture m the dJdrought-
pronc atcas of Uttar Pradesh |
)]

“That the Demand under the Head
Department of Animal Hushandiy
and Dairying be reduced 10 Re
-

[Failure 10 pievent cow
slaughter and killings of other
healthy milch animals J(1)

“That the Demand under the Head
Department of Animal Tusbandry
and Dairying be reduced 10 Re
1.”

[Failure to cxiend the white
Revolution 10 Uttar Pradesh
by giving special incentives
for dairy desclopment in
the State J(1D

“That the Demand under the Head
other services of department of
Agriculture & Cooperation  he
reduced by Rs 100

[Need to provide special grant
o Government of Ut
Pradesh for agricultural deve-
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lopment in all the villages of
Agra district.|(65)

SHRI MOHAN RAWALF (Bom-

bay-South Central) - | beg to move :

“That the Demand under the Head
other services of department of
Agriculture and Coopcration he
rcduced by Rs. 100"

[Need to take cffective steps
for control of pests.|(40)

“That the Demand under the Head
other services of department of
Agriculture and cooperation be
reduced by Rs. 1007

[Need to establish agro-Indu-
strics in Mahatashtia for car-
tlefeed and agricultural im-
plements |(41)

“That the Demand under the Head
other services ol department of
Agriculture and Coopecration be
reduced by R 1007

INced 1o develop lishing and
fisherics in  coastal  arcas
of Tamil Nadu  Ketala
West  Bengal  and  Maha-
rashtra |(42)
“That the Demand under the Head
other senvices of department of
Agriculture and Cooperation be
reduced by Rs 1007

[Neced 1o incrcase per hectare
productivity  of  foodgrains
by providing adequate  re-
scarch  and financial  assr-
stance [(43)

“That the Demand under the Head
other services of department ol
Agriculture and Coopcration be
rcduced by Rs. 107

[Need 1o provide more linan-
cial assistance for animal
hushandry.|(44)



345  Demands for Grants
Minixtrv of Agr.
“That the Demand under the Head
other services of department of
Agriculture and Coopcration he
reduced by Rs. 100.”

[Need to have a comprehen-
sive review of ‘Inlensive
agriculture  district  pro-
gramme'](45)

“That the Demand under the Head
other services of department of
Agriculture and Cooperation he
reduced by Rs. 100.”

[Need 1o encourage me-
chanised Co-operative farm-
ing.](46)

SHRI RAM NAIK
North) : [ beg to move *

(Bombay-

“That the Demand under the Head

Agriculture be reduced by Rs
100."

[Need to provide timely help
to the onion growers in
Maharashira by purchasing
their produce.}(47)

“Thatthe Demand under the Head
Agriculture be rcduced by Rs.
100

[Need 1o evaluate the perfor-
mance of Qilsced Production
Proramme after the amalga-
mation of National Oilseeds
Development  Project  and
Oilseeds Pronduction Thiust
Project (4%

“That the Demand under the Head
Agriculture  be  reduced by Ra
0o

[Need 10 disiribuie National
Dairnn Devclopment Boad's
edible oil in adequate gquan-
tity of rcasonable tate J(49)
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“That the Demand under thc Head
Department of Agriculture Re-

scarch and Education be reduced
by Rs. 100.”

[Shifting the office of
the Fishery Survey of India
from Bombay 1o Visa-
khapatnam |(50)

“That the Demand under the Head
Dcpartment of Animal Husbhandry
and Dairying bhe reduced by Rs.
100.”

[Need 10 review the policy of
insistance on Anand Pattern
by the National Dairy De-
velopment Board while con-
sidering aid 1o dairy projects
in Maharashitra.|(53)

SHRI M. RAMANNA RAI (Kasa-
ragod) - I beg to move :

“That the Demand under the Head
Agriculture be 1cduced by Rs.
100.”

[Need 10 help pepper gro-
wer by fixing profitable
prices.](71)

“That the Demand under the Head
Agriculture be rcduced by Rs.
100"

[Neced to propogate coconut
oil as  harmless  cdible
oil.J(°2)

“That the Demand under the Head
Agriculturc be cduced by Rs.
N

[Need to cncourage dairy
farming by giving pro-
per cducation 10 the
farmers J(C3)

“That the Demand vnder the Head
Agricullure be reduced by Rs
-
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[Need to cstablish Krishi

Vigyan Kcendra in  every
taluka.](74)

“That the Demand undecr the Head
other scrvices of department of
Agriculture & Cooperation he
reduced by Rs. 1(X.”

[Need to organise farmers for
cncouraging cooperative
farming.J(75)

“That the Demand under the Head
other services ol department of

Agriculture & Coopceration  he
reduced hy Rs. 100.7

[Need to provide all the
facilitics to agriculurisis thro-
ugh Coopcrative  Socictics.]
(76)

“That the Demand under the Head
Department of Agriculiure  Re-
scarch and Fducation be reduced
by Rs. 1007

[Nced to propogate oil palm
cultivation in Kcrala  alo-
ngwith  coconut  cultiva-
tion.|(77)

“That thec Dcemand under the Head
Depariment of Agriculture  Re-

scarch and Education be reduced
by Rs. 100,

{Need 10 conduct research 1o
save the coconut crops from
Mahati pest |(7K)

“That the Demand under the Head
Department of Agricullure  Re-
scarch and Fducation be reduced
by Rs. 100~

[Necd 1o conduct research on
Cashewnut crop 1o prevent
flowers from deving up.j(79)

“That the Demand under the Head
Decparment of Agriculture  Re-
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scarch and Education be reduced
by Rs. 100."

[Need to conduct research on
dryland farming of arecanut
crop.|(80)

“That the Demand under the Head
Department of Agriculture Re-
search and Education he reduced
by Rs. 1007

[Need 1o find out the remedy
to the deadly discase Killing
pepper vine in Kerala j(81)

“That the Demand under the Head
Dcpartment of Agriculiure Re-
scarch and Education he reduced
by Rs. 100"

[Necd 1o cstablish Central
Agricultural  University a1
Kasargod cxpanding Central
Plantation Crop Rescarch of
India complea J(XK2)

“That the Demand under the lead
Department of  Agricutiure  Re-
scarch and Fducation be reduced
by Rs. 100

[Nced to devclop oil palm

plantation on  cven  land
J(83)

“Thatthe Demand under the Head
Department of Animal Husbandry
and Dairying be reduced by R
100~

INced 10 review the function-
ing of National Dairy De-
velopment Roard J(%4,

DR LLAXMINARAYAN PANDF)Y

(Mandsaur) * 1 heg 1o move ©

“That the Demand under the Tead
Agriculture be reduced by Re
100.”
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[Need to bring various pes-
ticides a under the purview of
the Essential Commoditics
Control Order.|(144)

“That the Demand under the Head
Agriculture be reduced by Rs
100."
[Need to make secd available
to farmers on timc through
National Sceds Corpora-
tion.](145)

*That the Demand under the Head
Agriculture be reduccd by Rs.
100.”

[Failure of the Ministry of
Agriculure to remove ano-
malies among various regions
in the coopcrative sector of
the country.](140)

“That the Demand under the Head

Agriculture bc reduced by Rs
100.”

[Need 1o cffectively imple-
ment Crop Insurance Scheme
throughout the coun-
try.J(147)

“That the Demand undci the tHcad
Agriculturc be reduced by Rs
100.”

[Need 10 provide adequate
grants to Madhya Pradesh for
promotiog of Soyabhean cul-
tivation which is a leading
state in the field of Soya-
bean production.](148)

“That the Demand under the Head
Department of Agricultural Re-
search and Education be reduced
by Rs. 100.”

(Need to establish an Agri-
culutral Rescarch Centre in
Ratlam district in Madhya
Predesh.](149)
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“That the Demand under the Head
Department of Agricultural Re-
search Education be reduced by Rs.
]m.'|

[Need to provide adequate
assistance by Central Gov-
ernment to set up Agricultural
Universities in agriculturally
dominated State like Ma-
dhya Predesh.J(150)

“That the Demand under the lHead
Department of Animal Husbhandry
and Dairying to be reduced by
Rs. 100.”

[Need to provide adequate
grants for animal husbandry
for backward arcas of Ma-
dhya Predesh J(151)

“That the Demand under the Head
Department of Animal Husbandry
and Dairying to be reduced by
Rs 100.”

[Need to put a ban on
cow slaughter throughout
India J(152)

“That the Demand under the Head
Department of Animal [usbaniry

and Dairying v he reduced by
Rs. 100."

[Need to provide adequate
financial assistance to open
new dairies in Madhya
Predesh.[(153)

SHRI ANIL BASH! (Arambagh) |1

heg to move *

“That the Demand under the Head
Agriculture be wcduced by Rs
100 ™

[Need to provide Agricultural
inputs to the small and
marginal farmers in time}
(199)
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“That the Demand under the Head
Agriculture be reduced by Rs.

. lm'l.

[Need 10 supply good quality
seeds to farmers at fair price
.in time.}(200)

“That the Demand under the Head
Agriculture be reduced by Rs.
100.”

[Need to provide remunera-
tive prices to the farmers for
agricultural pmduce J(201)

“That the Demand under the Head,

Department of Agricultural - Re-

search and Education be reduoed.

by Rs. 100,

[Need to provide adequate
research facility for plant
pmlecnon J(203)

“That the Demand under the Head

Department of Agriculture Re-
search and Education be reduced
by Rs. 100.”

[Need to provide adequate
rescarch facility for seed
development.|(204)

SHRI BHAGWAN SHANKAR
RAWAT : 1 beg to move

“That the Demand under the'Hcad
Ministry of Food be rcduced by
Rs. 100.”

[Need to check the rise in
prices of sugar.|(8)-

SHRI RAM NAIK: | beg to
mowve

“That the Demand undcr the lead
Mipistry of Food be reduccd by
Rs. 100.”

(Inability of Food Corpora-
tion of India 1o properly stock
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foodgrains resulting in " col-
losal losses.}(19) °

“That the Demand under the Head
Ministry of Food be reduced by
Rs. 100.”

[Inability of National Coop-
rative Development Corpora-
tlon to reimburse the amaunts
invested by the Government
of Maharashtra in the share
capital of sugar cooperative
factories.](20)

“That the Demand undcr the Head

"Ministry of Food be reduced Ry

Rs. 100.”

[Need 1o clear ajl proposals of
Ceoperative Sugar Factories
pending with Udion Govern-
mem.](gl)

“That the Demand under lhe. Head
Ministry of Food be reduced by
Rs. 100."

[Need 10 check the rising
prices of sugar.(22)

";'l'};al the Demand undeg the Head
Ministry of Food be reduged by
Rs. 100.”

{Need to include transport
and harvesting costs while
fixing levy on sugar.l(!dh

“That the Demand under the Head
Ministry of Food be reduced by
Rs. 100.” .

[Need to grant adequaic
funds 10 thc National Co-
s  operative Dcvelopment Cor
poration and to meet the
shortages from the sugar
Development Fund.](24)
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DR. LAXMINARAYAN PAN-
DEY: I beg to move :

“That the Demand under the Head
Ministry of Food be reduced by
Rs. 100.”

[Need 10 cstablish more
sugar mills in Madhya

Pradesh.](34)

“That the Demand under the Head
Ministry of Food be rcduced by
Rs. 100.”

[Need 1o provide timely cen-
tral assistance to the sugar
factories in cooperative sector
in Madhya Pradesh.J(35)

“That the Deinand under the Head
Ministry of Food be rcduced by
Rs. 100.7

[Need to cnsure proper
functioning of food Nutrition
Boards so as 1o make them
$rofit earning units.)(36)

“That the Demand under the Head
Ministry of Food be rcduced by
Rs. 100."

[Need to modernise Jaora and
Dalonda Sugar Mills in
Madhya Pradesh to avoid
further losses.|(37)

“That the Demand under the Head
Ministry of Food be reduced by
Rs. 100.”

[Need to provide assistance to
sugar mills of Madhya
Pradesh for the Development
of sugarcane.|(3R)

SHRI MOHAN RAWALF ' | beg
o move :

“That the Demand under the Head
Ministry of Rural Development be
reduced by Rs. 100.”

BHADRA 5, 1913 (SAKA)
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[Need to have a comprehen-
sive and effective land re-
forms policy for, consolida-
tion of holdings.](19)

“That the Demand under the Head
Ministry of Rural Development be
reduced by Rs. 100.”

[Need to provide drinking
water and scwage and drai-
nage facilities in rural
areas.}(20)

DR. LAXMINARAYAN PAN-
DEY : I beg to move :

“That the Demand under the Head
Ministry of Rural Development be
reduced by Rs. 100.”

[Need to provide adequate
financial assistancce for Dis-
trict Rural Development Pro-
grammes.](50)

“That the Demand under the Head
Ministry of Rural Development be
reduced by Rs. 100.”

[Need 1o provide adequate
funds for sclf-employment to
rural youth J(31

“That the Demand under the Iead
Ministry of Rural Development be
reduced by Rs. 100"

[Need 10 check misuse of
funds under Jawahar Roez-
gar Yojana.|(52)

“That the Demand under the Head
Ministry of Rurai Dcyvelopment be
reduced by Rs. 1007

[Need 1o check the misuse of
funds provided by UNICEF
for child care facilities.|(53)

“That the Demand under the Head
Ministry of Rural Development be
reduced by Rs. 100"
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[Need to cffectively imple-

ment  Integrated Rural

Development  Programme.]
(54)
SHRI K. PRADHANI (Now-

rangpur) : Mr. Deputy Speaker. Sir. 1
support the Demands for Grants for
Agriculture and Food & Rural Deve-
lopment. Out of the total available
land in the country. 70 per cent of our
land is not irrigated. It is mainly
dependent on rain. [t is rainfed. If the
normal rain is there then in the
rainfed land. there is a nonnal crop If
there is an erratic rain or no rain then
the farmer suffers a heavy loss So. the
irrigated land produces morc than
three to four times of the crop that is
produced in the rainfed land. That is
why the Government propose to
rcduce the disparity of the production
in rainfed and irrigated land by con-
structing water sheds Waorld Bank has
given a lot of moncy lor construction
of water sheds for upgradation of
land. generation ofl natural employ-
ment and to give hetter crop to the
cultivators. During the Fighth Plan
the Government proposc 1o imple-
ment water shed programmes in 2594
blocks at the cost of Rs 1140 crores
The main object of this water shed is
to prevent depletion of forcsts to
develop pasture land 10 construct
imgation projects horticulture and ~o
on. But. I would like 1o point out that
shifting cultivation practice is thcre in
our country and the tribals cut large
number of trees in large number of
arcas and they burn it with the inten-
tion to grow crops there anly for a
icmporary period. Their intention is if
they burn the trees. they can avoid the
labour of removing the trecs and it
gives fertiliser to the land. But. afier
two 10 three ycars. they igasc the land

-
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and go away to another plot to cut
again some trees and burn it again.
When [ approached the [orests
officials to sell the timber. they said
that it was not available for sale
because the case is lying in the court
and it could be sold. but it has to be
exhibited in the court. A number of
years pass like that. But. there is no
action against the people. If they are
convicted also they are sent to jail
because they cannot afford to pay the
fine. If they are convicled. they are
sent to jail for 7 days. 10 days or 15
days. But, conviction is not the cure. It
cannot stop the tribals fram cutting
forests. So, my suggestion is that the
tribals who are intercsted in cutling
forests, they should be rehabilitated in
a proper site and given bullocks.
seeds. fertilisers and other things so
that they will not go to the forests 1o
cut the trees and burn it again.

Through a question of mine. No. 1647
dated Sth August. 1991. T had asked
whether the Government has given
any money to preveni shifting cultiva-
tion. The Governmcent had said tha
the Agriculture Ministry has released
funds to the tunc of Rs. 13.2 crores. 1§
crorcs and 154 crores in the ycars
1988-89. 1989-90) and 1990-9] respec-
tively. My State Orissa got Rs. 249
crores in the year 1988-R9. 1.7 crore
during 1989-90 and Rs. one crore dur-
ing 1990-91. But. Sir. [ fail to unders-
tand how the moncy is spent. |
enquired from the Forcst Officer. the
Revenue Officer and the Collector to
know how this moncy is spent. how
the tribals arc henefited but [ did not
sce a singlc person who has bheen
rchabilitated out of this moncy.
Therelore. I would draw the attention
of the Ministry to this and urge them
0 release more moncy and. at the
same time. see that the tribals arc
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rchahilitated in their proper places
and are not allowed to cut the

trecs.

Then. I come to the price fixation.
Support price is fixed and given to the
farmers just hefore the sowing scason.
simply to cncourage them o invest
more in agriculture and also to supply
agricultural producc to the consumers
at reasonable rates. On the recom-
mendation of the Commission on
Agricultural Costs and Prices. the
Government fixes the price of food-
grains. Now. what arc the factors that
are taken into account® The factors
arc : the cost of production. trends in
market prices. demand and supply.
effect on cost of living. industrial cost
factor. changes in terims of trade bet-
ween  agricultural  and  non-agri-
cultural sectors and so on The
Hanumantha Rao (ommitice has
reported ¢

(1) Valuation of lahour at the rate
of minimum wage or actual
wage. whichever is higher:

(2) Managerial output at the rate of
fen per cent: and

(}) Adjustment of procurcment
prices if the investment s
higher.

We cannot increase the suppon price
of the foodgrains as and when we like
hecause we have 1o we that the con-
sumers get foodgrains at a reasonable
rate. But from the Repon we have seen
that at present our country produces
seven quintals of paddy per acre on an
average. As | have <aid carlicr. the
rain-fed land produces only three 10
four quintals and the irrigatedd land
produces ahout ten to twelve quintals
So.on the whole. when 1 calculine the
actual labour and other inputs forone
acre of land. it comes 10 Ra. 1700 and
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the average production of paddy is
about seven quintils per acre. The
latest figure available for my State.
Orissa. is four quintals per acre If the
average production is four quintals
per acre. it comes to Rs. 1.600

Integrated Rural Development Pro-
gramme (IRDP) is another subject on
which [ want to speak. IRDP was star-
ted during the ycar 1981-82. The
Government wanted to give subsidy to
the tribals at the ratc of fifty per centof
the project. The total subsidy they
wantcd to give them was Rs. 5.0(0 for
tribals and Rs. 3000 for gencral pco-
ple. For small farmers and marginals
it is 25 per cent and 33.1 per cent res-
pectively. But due to lapsc of time ana
the price rise. now the cost of project
has gone up.

14.00 hrs.

The income for deciding the poverty
linc was Rs. 3.600,- in 19R1-R2 and
now the Government has put it at Rs.
6.400'-, It is almost double, The sub-
sidy and project also costs morc. The
Grosernment should increase the sub-
sidy proportionate 10 the price rise
and the ceiling ol subsidy should be
raiscd from Rs. SMNV/- 1o Rs. 1OLXK/-
and from Rs. 3.AHK) - 1o be paid to the
small and marginal farmers 1o Rs.
6 00N -

1 will make one more point and
conclude. It is regarding the rural
mads [t is a programme taker up by
the Government under the Minimum
Nccds programme during the ycar
1981-R2 and cven carlicr. During the
Seventh Five Year Plan they wanted 10
cover 100 per cent of the villages hav-
ing a population of LOM and more in
tribal areas and S0 per cent of the
villages having population of 5 —
1.000 in that arca. all these villages 1o
he linked with roads.
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(RAO RAM SINGH in the Chair)
14.02 hrs.

Now in this year and during thc last
year also we have relcased moncy
under Jawahar Rojgar Yojana instcad
of RLEGP and NREP. This JRY
money is spent in the country to
cmploy the peoplc who are unem-
ployed in the villages and to give them
the much needed livelihood and con-
struct some durable asscts in their
Panchayat areas.

But they are only constructing some
projects within thecir own Panchayat
areas and the long roads which were
nceded 0 be conncctcd from onc
block to another and from onc Pan-
chayat to another have not been taken
up. The funds are exhausted for their
own Panchayats and. thercfore. they
are not taking intercst to construct the
longer roads to connect distant places.
The Government of India gives spe-
cial assistance 10 those places under
Special Problem arcas. which arce
aflccted by dacoits cte. Orissa is also
affected by naxalites and Bihar is also
affccied by naxalites.

[ think the Gosernment should
consider about these areas and give
assistance to these arcas on a 50: 50
basis that is Central Goserament and
State Government sharing the cost
equally. as it is donc in the Special
Problem arcas. so that the State
Ciovernments can construct the long
mads connecting from onc hlock to
another or connccting  distanmt
destinations.

Lastly. irrigation is the only way to
incrcase production. The small and
marginal farmers got “Jecvandhara
free of cost whereas the middle class
farmers do not get any subsidy for it.
As there are no hig farmers nowadays.

o
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after the application of cciling laws. |
suggest that middle class farmers also
have to be given some special assis-
tance to construct irrigation projects
like tube wells. dug wells ctc.

With this I conclude my specech.
Thank you.

[Translationf

SHRI SHIV SHARAN SINIIA
(Vaishali) : Mr. Chairman. Sir. [ risc
to participate in the discussion regard-
ing agriculturc. Agriculture is linked
with the farmers and they depend on
cach other. Farmer cultivates. and
agriculture is not possible without far-
mer. When we refer 1o farmers [ am
reminded of a great patriot. a great
revolutionary. Sardar Bhagat Singh
who had said at the time of his hang-
ing that independence day is not far
when the farmers and labourers will
rule. Today I pay my tributes to the
sacrifice  hec made. That great
revolutionary is remembered cven
today. There arc many catcgorics of
farmers — marginal farmers. small
farmers. medium farmers and big far-
mers. But all arc cultivators. Agricul-
turc labourers too spend their whole
life in ficlds. They arc landless
labourers. About 80 per centof the far-
mers do not have their own land. Only
10-20 per cent big farmers are land
holders. Land of these landlords will
have to be acquired to be given to the
landlcss labourers for the develop-
ment of agriculture. It will have 10 be
distributed in a legal manner so that
they are not rendered unemployed
and do their agricullure in a proper
manner. Farmers require a lot of
inputs and cquipments in agriculture.
The cost of the required inputs the
cquipments have gone very high. Fer-
tilisers. seeds. pesticides and means of
irrigation have hecome too costly.
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Rural farmers generally cultivate their
land with the help of oxen. Perhaps no
attention has been paid to the fact that
the price of oxen being sold is 100
'high. It has led to the ox scarcity.
Because slaughter house owners pay
high prices Yo get the oxen and this

leads to the scarcity of good oxen. Far-

mers are suffering loss duc to this.

I would like' to submit that the
Government should pay attention 10 it
so that agriculture docs not suffer due
to this. The isBue of (rtilizers has
been discussed cxicnsively and |1
would not like to rcpeat the same.
However. my ppinion is that the
Government should provide frece fer-
tilizers and loans witlout interest 1o
the small and datginal farmers just
they have provided the facility of free
boring for irrigation to the landless
farmers. It would be in the interest of
the country and 3lso the production 1o
provide as much facilitics to the far-
mers as we can. ‘

Irrigation is very cssential. agricul-
dure cannot take placc without i
Irrigation is of two types. The most
popular and beneficial irrigation in
rural areas takes place through hor
ing. The price of pipc gicant f6r bor-
ing has jumped to Re 30-80 from

Rs.10-20 per foot. It is bevond the .
rcach of the farmers. Therefore the .

Ciovernment shouk! pay atiention o it
and make arrangements to provide

the horing facility a1 cheaper ratie. Not

only this. farmers arc being exploited
so far as the matter of purchasing
dicsel. electric motor pumps clc. is
concerned. They have to pay a high
price for these things. He works very
hard. the agrjculturc expenditure has
risea high. The foodgrains produced
fof our own consumption and also the
products manufacturcd in factorics
arc cqually esscntial for life.
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There is a lot of diffcrence in the
prices of these two items. Some cor-
relation should be brought about in it
so that the disparity in the prices of
industrial and agricultural products
can be removed otherwise the farme <
will continue to be cxploited and they
never bécome economically
sound. As such the Government will
haye to give a serious thought while
deciding the agriculture price policy.
attitude is adopicd while
deciding the agriculiure price policy.
Who participates in the process of
making policy? The representatives

- of big farmets participate in it. Eighty

ey

per cent fatmers are small and

"~ medium farmers and they do not have

any organisation so they are unable to
put forth their views. That is why they
do not have any say in it. We should
find out a way 18 associatc represen-
1atives of these farmers in this process
and their suggestions arc also taken -
notc of. Only then can justice be done
to the farmers. The new agriculture
policy has not been formulated till
datc. It is there in the acwspapers that
it will be formulated soon. The new
industrial policy has heen formulated
but not the new agricultural policy.
Therefore. for the development of
agriculture. it is necessary 1o sce as o
what kind of polics the Government
wanis to follow and agriculivral
policy should come hefore us as carly
as possible. The policy should initially
he presented 1o'this august House and
then the opinion *of cvery farmer
should be sought and their sugges-
tions should be invited. Lirigation is
the main among the things needed for

agriculture. Many  peoplee  have
stircssed upon and will continuc to

stress upon this aspect and ¥ would
like to raise certain local issues.
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Two major projects for irrigation in
North Bihar were launched. Onc was
the Kosi Project and the other Gan-
dak Project. At the instance of Nehruji
the work our Gandak Project started
in 1960 but it could not be completed
till the end of the siath Five Year Plan.
Its aim was to provide irrigation
facility to 14.8 lakh hectarcs of land.
Only seven hundred and fiflty hectares
of land could be brought under irriga-
tion. That work was stopped during
the Seventh Plan period on the plea
that the remaining work will be com-
pleted in the second phase. But the
sccond phase is yct to come. [ urge
upon the Government to definitely
complcte the work on Gandak project
during the cighth plan so that entire
arca of Gandak could be brought
under irrigation and agriculture pro-
duction could be increascd.

Similady work on Kosi irrigation
project should alsb be complceted. Tt is
irrigation  on  which  agriculiure
depends mainly. This is why 1 have
referred 1o it. There is onc important
point. We all know that in North
Rihar 9 lakh hectarcs of land remains
submerged which causces the loss of
around 25 lakh mciric tonnes of
[nodgrains annually to farmers. It is
not an ordinary problem. If this pro-
blem of water logging can bc over-
comed foodgrains as much as 25 lakh
metric tonnes can be sived and the lot
of farmers will improve.

I request the Government 1o pay
aticntion to this but since it is a major
project it will take somce time. ltcan he
completed in piccemcal. | am giving a
specific example. In the entire Baya
command region in Ganj. during
Kharif scason three lakh nincty thou-
sand acres of land is submerged in
waler ,_g’uh the result that the crop is

i
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totally destroyed. Tt is a pnrrl of my
constituency. Every vear during mon-
soon forty lakh quintals of foodgrains
is damaged. Similarly. during Rabhi
scason. at the time of sowing two lakh
seven thousand acres of land remains
submerged in water and it is very dif-
ficult to drain it out. This causcs a loss
of foodgrains to the extent of 26 lakh
quintal annually or in other words
loss of 66 lakh quintals of foodgrains
is suffered by farmers annually in the
cntirc Baya Command arca. As such
the Agriculture and Irrigation Deparn-
ment should jointly pay atiention 1o
this issue. If it is left on the Swice
Government on the plea that it is a
slate subject then in simplc terms, the
state cannot do anything 1o tide over
the situation. Both the Departments of
Statc Government should attend 10
this issue.

The Government have sct uwp com-
mand Devclopment agencies  in
various places. Theie are more than
seventy command development agen-
cies in the country. In North Bihar.
there are two agencies namely—
(iandak Arca Development Agency
and Kosi Area Devclopment Agency.
Both the agencics have initially donc
a commandable job Attention has
heen paid by them towards creation of
irrigation  potential  and  proper
utilization. Kecping in view the
drainage system and agriculiure pro-
duction they make the nccessary
arrangements. Thercafier. they have
1o arrange for pattenit of crope. Besides
this. it is also the responsibility of the
agencics 1o impart training to the far-
mers through the agricultural univer-
sitics and the capertis. But un-
fortunately. these agencies are not
functioning ‘at all. They only work 1o

. draw salary and T.A, Since they come

under agriculture  department. |
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rcquest that if you really want the
development of command area then
you should implement the principles
under which the command devclop-
ment agencies were set up. That work
should be speeded up. Talented peo-
ple should be deputed. What is hap-
pening at present is that a person who
is going to retire after three-four mon-
ths is appointed as the Chairman of
the agency. Being on the verge of
retirement, he wants to spend these
months with ease and comfort. This
process is going on. 1 request the
Government not to ncglect command
arca developmen! agencies because
they are doing a very important
work.

Mr. Chairman. Sir. regarding the
farmers Mahatma Gandhi had said
that they are our "Daridra Narayan™.
i.e. Gods of poor. Lal Bahadur Shasiri
had equal respect for the farmers and
soldiers and gave the slogan “Jai
Jawan. Jai Kisan™ The farmers who
werc referred to as “Daridra Narayan™
be Gandhiji were called “Jai Kisan™
by Lal Bahadur Shasiri. They are in a
deplorable condition at present. The
farmer himsel( is getting poor and his
condition is deteriorating. Nchruji
had said that we can wait for every
other work but we cannot wait for
development of agriculture. Work on
Gandak scheme which was started by
Nehruji was suspended at the second
or third phase. Whosoever. Govern-
ment was in power it worked against
the Nehruji's dreams and principles.
Indiraji had also highly commended
the role of the farmers. Rajivji had
also said that the farmers are the
backbone of the country but today
they are economically moving from
bad 10 worse and Government's
wrong policies arc responsible for
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their present plight. Nobody is pre-
pared to mitigate their sufferings.
Since the farmers do not have any
organization. no one listens to their
voice. If the farmers are united or
organised, Government in power will
definitely have to give ears to their
voice and agriculture will develop.

To conclude, I would like to say a
few words, about the development of
villages. An excellent scheme by the

name of Jawahar Rojgar Yojana was
started. The aims and objectives
behind it were marvellous. But what is
happening today. Jawahar Rojgar
Yojna has become a ‘Loot Yojana’
why it has happened? The Village
‘Pramukhs’ have been holding these
posts for the last 15-20 years and they
are running bogus committees. It
would have been much better if these
schemes were prepared after obtain-
ing opinion of the people by holding a
general meeting of the Gram Pan-
chayats. But in fact. they have been
holding bogus meetings of the 5-7 per-
sons for finalising schemes. Generally
schemes are prepared arbitrarily and
these are not implcmented and if at
all. implemented. no one is there 10
exercise control over it. Mukhiya of
Panchayat. Sewak. B.D.O. and Over-
scer divide the loot among themsclves
The Mukhiyas. who had not cven a
bicycle. are maintaining ambassador
cars today. The public are very scepti-
cal today about these schemes.
although these are very good schemes.
Then. should we drop these schemes ?
No. these sholuld be implemented but
not in the form of the loot-scheme
Some kind of improvements must be
made. [ tell you how it should be done.
The collector either himself or his rep-
resentative should attend the gencral
meeting and issue a certificate. In that
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meeting the M.L.A. or his representa-
tive and the M.P. or his representative
should also be present. That meeting
cannot be bogus when all of them are
nresent there. There should be effec-
live control over the expenditures
made on such schemes and their
implementation. The Government
should think about the methods of
control. this too is not a hig thing
Some officer or people’s Representa-
five may be deputed alongwith the
rollector, B.D.O., M.I..A. and M.P. to
supervise these schemes. Crores of
rupees are being wasted without any
monitoring of these schemes. So.
improvements are required in this

tegard.

MR. CHAIRMAN : Your sugges-
ﬁm‘s are really praise-worthy, Now
case wind up Thakur Saheh.

S_HRI SHIV SHARAN SINHA:
Mi. Chairman. Sir. [ speak very rarcly.
I would like to say one thing more.
about Gandhiji's dream. decentralisa-
tion of power. He said that all the
poweis have been centralised in
Delhi. He was of the view thatonly the
head of a trec must be in Delhi and
the roots must remain in villages but it
is just the reverse here. As a result the
iiee has dried up ultimately. Any way
ours s a democratic system but it 1s
not the same everywhere. So some
improvements are heing made in this
regard. "Gram Panchayals” were con-
stituted for this purpose only. Now.
ithrough the Gram-Panchayats we
want to establish a true democratic
systeim in the country. But the pro-
vicss is very slow We have (o
accelerate it. This is the responsibility
ni the Central Government. Tt should
see io it that these Panchavats are con-
shituted properly and thev work hon-
cstiv. The electignis for the Panchavats
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have not been held for the last 20-25
vears in the States and the Central
Government has remained a mute
spectator only. This 1s the ultimate
responsibility of the Central Govern-
ment to watch cach and every hap-
pening and to remove any kind of
hurdie in the way of development so
that a democratic set-up may function '
smoothly. Therefore. I request the
Cential Government 1o make
necessary changes. whercver
necessary, in order 1o constitute Pan--
chayats in a proper manner. this is
their responsibility to see that these
institutions functron regularly.

Lastly, I would like to say that the
development in agriculture is the
development of the country. This is
right that more attention was paid to
industries during the First and
Second Five Year Plans. But after
some time it was realised that we will
have to make progress in the field of
agriculture first. Then it gained
momentum but at the same time
industries lagged a bit hehind. Then it
was decided that both agriculture and
industry must go together. I hope that
our country can develop in the true
sense now as agriculture and industry
are progressing together. According to
Gandhiji the condition of the lowest
man of the society is the harometer of
a country's progress. The basis of
evaluating our country s duu.lopmenr
should be the progress made by the
poor or the weaker sections of our
society. I hope that the Centra
Government as well as this House will
cvaluate  the  country's  progress.
through this angle only.

L

SHRI NARAIN SINGH
CHAUDHARI (Hissar) : Mr. Chail
man. Sir, T rise to support th
Demands for Grants of the Ministry
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of Agriculture. I would like to express
my thanks to the hon. Prime Minisier
for putiing the Ministy of Agriculiure
in charge of a senior leader. who is
well aware of the problems of the far-
mers. And now we have become hope-
ful that this Government would be
able to find some ways to resolve the
problems of the fariners.

We greatly rever [.ord Rama as he
has given us life and so are the far-
mers who provide us foodgrains. No

* one can survive without grain. Even a
great Yogi. who consumes [ruits only.
is dependent on the [ruit of labour of
the farmers. They plant the irees.
which provide fresh air to a saint and
to all of us. So I consider the farmers
as younger brother of Lord Rama.
One of their main problems is of get-
ling seeds of good qality in time. In
this country the area of irrigated land
is very less. Most of the land is dry and
barren. Government should en-
courage rescaich in dry land farming
seed development. Proper attention
should be paid 1o the disiribution of
seeds in time. Today we find the far
mers shifting to crops due o lack of
irrigation facilities. the pressure of
population growth is aiso mounting. I:
is my personal experience. In 1947
when our couniry got independence.
‘my grand father owned one hundred
and fifty acres of land but now. my
sons and nephews do not have even
~an acre of land. As I have aiready sub-
‘mitted. attention has to be paid to
“multiplication of secds and research
the fieled. The farmers who have
y small units of land are taking
nterest in growing sun-flower but
ey do not get seeds easily. So their
‘interests may be looked after.

Irrigation-facility is essential for

~ increasing the yield. It is the result of
5"
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adequate irrigation facility in Punjab
that it is ahead in agricultural prodguc-
tion. Punjab, Haryana and Wesiern
Uttar Pradesh have been able 1o pro-
vide foodgrains for the whole popula-
tion of the country as proper irrngziion
facilities are available in the State.
Irrigation projects like Satluj-Yamuna
link-canal should be completed at the
earliest and it requires a strong poluti-
cal will. Then the faymers of Haryana
alone can produce extra grains worth
Rs. 100 crores. The Government
should think sericusly about this.

[ would like to say that there are dis-
putes between riparian states and
other states which do not have rivers.
The Central Government should con-
stitute a high level committee to solve
all these problems. There should be
optimum utilisation of water. which
almost go waste, so that the produe--
tion may be increased. Governmen!
should make such arrangements.

The sprinkler and drip iorigation
system may be inivoduced in ihe
uneven and rocky arcas of Rajasthan
and Southern part of Haryana. The
Central Governmeni should give spe-
cial grants to the State Governments
which may provide sprinkler sciz @
the farmers at subsidised reies The
farmers should be imparted training
in this system. I would like to request
the government to make arrangce
ments for supply of fertilizers besides
providing irrigation facililies to ihcni
These are quite nccessary {er more
production. The land in which fer
tilizer has been used once. would not
produce desired crops unless the dose
of fertilizer is repeatecd. The decision
of the Government to withdraw sub-
sidy on fertilizer is against the interest
of not only the farmer but also the
nation as a whole.
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Leave aside big industries. the
Government gives as much subsidy as
Rs. 20 lakh even to small industries.
Even two generations of a small far
mer cunnot have income equal to the
subsidy which a small industry gets
from the Government. This dis-
crimination must be removed and
agriculture should be given the status
of an industry My submission to the
Government is that facilities being
given to industries should also be
extended to agriculture.

This apart when it comes to
marketing, we see that the price of the
product manufactured or produced in
the industry is determined by the
manufacturer himself. But when a far-
mer goes to the market to sell his pro-
ducts, he does not know as 1o what
price it is going to fetch. Many times.
he has o wait for days together in the
Mandis for disposing of his produce
under trying conditions. This is the
fate of the farmer who produces his
crops by his sweet and hard labour.
Therefore, through you. I would
request that in order to mitigate the
problems of the farmers relating to
marketing storage facility should be
provided in the village itself whether it
is through the F.C.1.. any other agency
or marketing committees [he indus-
trialist has got the [facility of
hypothecation of his goods with the
bank to get advance money The same
facility should be made available to
the farmer as well. so that he could
hypothecate his produce to the bank
0 get money and may sell it when he
gets remunerative price. | would
request the Government to take some
definite steps in this direction.

Besides. the farmers engaged in
cultivation of grapes are also facing
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difficulties. I have mvself seen in His-
sar district that the crop of grapes
ripes and the farmer goes to the Man-
dis for selling. but no buyer comes for-
ward to purchase it at any price. with
the result that they have to sell it at the
distress price. Through you. 1 would
request the Government to set up a
juice industry or an agro-based indus-
try either in the public sector or other-
wise so as 1o augument the income of
the [armers.

The Ministry of Agriculture has
taken up the work of setting up of
Krishi Vigyan Kendras. I would like to
mention that the Ministry has made
provision for setting up of Krishi
Vigyan Kendras in all the 16 districts
of Haryana. Of these. the work has
been completed only in three districts
so far. The funds have not been
allocated for the remaining 13 dis-
tricts. [ would request that the Central
Government should provide funds for
setting up Krishi Vigyan Kendras in
these districts also so that farmers
could be given training therein. These
Kendras can also impart training to
farmers in the use of machinery and
implements. [ hope the government
would take steps in this direction.

As regards insecticides and pes-
ticides. [ would say that there is no
control over their prices as a result of
which the farmers are forced to pay a
higher price. Incidence of crop dis-
cases has risen. The paddy crop. in
particular. has been severely hit by a
number of diseases this season duc to
scanty rains. therefore. there is an
urgent need to pay atiention in this
direction. At the same time. arrange-
ment should be made to ensure that
genuine insecticides are made avail-
able to the farmers at a reasonable
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price. They should also be made con-
versant with the techniques of using
the insecticides so that the accidents
which take place during the course of
their use could be checked.

The Government have extended the
bencfits of insurance for all kinds of
articles. but the farmer whosc crop
totally depends on the vegaries of
weather is not fortunate enough to get
such benefits of insurance. [ want that
Government must pay attention in
this direction also. For the purpose of
crop insurance. the village should be
treated as a unit. bccause it has been
seen that even in the village when a
natural calamity like hailstorm hits
the crop. not the cntire crop of the
village is equally affectcd Whcereas
the crop in one part of the village suf-
fers total damage the other pan
remains unaffected That i why |1
demand that instead of hlock or tehsil
being made a unit. a village should be
made a unit for the purpose of
crope insurance

There is a need to make basic
changes in the mecthod of fixing the
support price of farmer s produce The
Giovernment fixes dearncss allowance
on the basis of price index The (armer
100 needs all essential commoditics
While the prices of these commoditices
have gone up steeply. the purchasing
power of the farmer is going down All
these things should he taken into con-
sideration whilc (ixing the support
price of farmer’s produce.

Mr. Chairman. Sir. the position
today is that even a well ofl farmer
cannot afford a car. whercas the
owner of a very small industry main-
tains onc or two cars. If at all a farmer
has a car. it must have heen bought
from some source other than
agricultural income [le can maintain
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a car only if one of his family member
is engaged in some gainful employ-
ment or is running a small industry
besides agriculture. The condition of
the farmer today is very pitiable. He is
not in a position to send his children
to good schools for education. In this
regard. my suggestion is that the
children of farmers should be given
the benefit of reservation in the matter
of admission in institutions asso-
ciated with agriculure. such as
Agriculture Universities which pro-
duce  agriculture graduates or
veterinary colleges which impart
education in animal hushandry or
T.LT. (Textile Institutes).

Mr. Chairman. I am grateful to you
for giving mc an opportunity to
express my views. I am fully confident
that under the leadership and
guidance of Shri Balram Jakhar. the
problems of the farmers would cer-
tainly be solved Wiih these words.
thank you very much

[Enghsh)

SHRI ZAINAL ABEDIN (Jangi-
pur): Mr. Chairman Sitr | rise to
oppose the demands for Grants for
the Ministrics of Agriculiure. Food
and Rural Development.

[ oppose these Demands for Grants
because the basic objective of the
Agricultural Policy and strategy
pursued by this Government as well
as the previous Government of the
present ruling party is to protect and
safcguard the intercsts of a few
camindars. landlords alongwith a few
monopolists and multinationals It is
not meant for the small and marginal
farmers. sharecroppers and -agri-
culturists who constituic the vast
majority of our farming community.
The only goal of our agricultural
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planning is to incrcase production
somchow or the other. As a result. pro-
duction has increascd constantly
since Independence. But have our
rural poor. farmcrs. agricultural
workers and rural artisans  been
henelited anywhere by this enhanced
production? Ias therc been any
change in their living condition ? [las
there been any change in their social
and cconomic status *

Sir agriculural production  has
increased but at the same ume
poverty and hunger of our faimers
have also increascd tremendously
Their miserics and sufferings hasve
increased. The process of chosing
land by the marginal farmers has
heen continuing on the one hand but
on the other hand. concentration of
land and other rural assets in the
hanlte of g few is alse going on S,
our farmizts ave being adused [or the
last two decades 10 grow more and
accordingly. they heve griown maore
Rut what have they goet o retuin -
They have go’ deprivation and more
deprivatiun  Foadgr vns production
has Jdoubled In 199} it is even more
than doubled compared to the quan-
tumr of foodgrains produccd in the
year 1965. when the so called Green
Revolution was first inuoduced in the
country. Two and a half decades have
in the meantime. passcd away and the
Grecn Revolution programme has
becn  implemcnied  with  uimost
importance throughout the country
But the per capita availability of
foodgrains per day has declined. It s
much less now. thun what it was in
1965. The per capita availability of
cercals and in particular. of pulses has
heen declining over the years In the
Seventh Plan Midicrm  Appraisal
Repont. preseated by the then Govern-

AUGUST 27.1991

(Generol) 199192 376
Food & Rural Dev.

ment in this august House. it was
stated that the bottom ¥ per cent of
the rural households owned only 4 per
cent of the rural assets. excluding
land. while the top 30 per cent owned
78 per cent. My question.is this. Has
there been any change in the distribu-
tion of rural asscts since the presenta-
tion of the Midicrm Appraisal
Report ? There has heen a change. no
doubt. But it is not (or the good. On
the contrary. the change is worse for
the poorer scctions of our tural pop-
ulation So. onc is at liberty to diaw
the conclusion that the mote our far-
mers produce. the less they will get for
their own consumption this is the
only philosophy working behind the
agricultural planning of the Goy-
crnment.

Agricultural production has in-
creased but productivity per unit has
declined. This is a maticr of sericus
conccin The Feonomic Suivey 1990-
91 admits that the slower growth in
[oodgrains output v mainly attnbul-
ablc 10 the deceleration w the growth
of yicld pe: hectare tiom 3 & per cent
per annum in the Sixth Plan to 34 per
cent, per annum in the Seventh
Plan.

So we find that in all spheics ot
agricultural production be it cereals
or he it pulses o1 be it non-foadgram
crops. there has been cither a lower
growth rate or a negative growth i
productivity during the Scventh Five
Ycar Plan. When this is the sitsation
the Government is Irying 10 increase
production by hringing morc and
more land under cultivation. by bring-
ing more and more land under high-
yiclding varictics programme and by
bringing more and more land unde:
assured irrigation. | would like 10
make it clear here llm'l am not
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osed to the idea of hringing in
10re and more land under cultivation

under high yielding varieties pro-
amme or under assured irrigation. |
Id rather emphasise that such
endeavours must and should be made
more vigorously to maximise our pro-
ction. But at the same time. what I
want to say is that this cannot con-
tinue as an everlasting and never-
‘ending process. The land that has
‘already been brought under cultiva-
tion in our country is of much higher
percentage of the iotal geographical
area than that of uny other major
country in the world.

To cope with the gradual increase in
our population. our loodgrains pro-
“duction must he increased. But whai is
~more cssentially required is a higher
- growth in productivity. But why is our
produttivity not increasing ? What are
the factors that stand in the way of
“increase in productivity? What is to
he done to climinate the hurdles?
These are the questions 10 which we
have to find out the answer My
answer is that high concentration of
land in the hands of a few. which is
being used as an instrument lor total
C{plnimﬁnn of the actual tillers of the
land is the main stumbling block.

Secondly. the landlessness ol o very
large number of the working farmers
and lack of operational control over
the land on the part of the share-
croppers  are  the  factors  which
adversely influence the growth in
productivity,

Thirdly. the existence of feudal pro-
duction relation in agriculture is itself
an important factor which inevitably
conlributes to the lower growth in
productivity.
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MR. CHAIRMAN : Can 1 interruplt
for a minute 7 [ have to go for a incct-
ing at 3 O clock. So. with the consent
of the House. T would request
Shrimati Basava Rajeswari to come
and take the Chair

14.51 hss.

(SHRIMATI BASAVA RAJIESWARI
(in the Chair)

SHRI ZAINAL ABEDIN : Accord-
ing to the Annual Report 1990-91 of
the Department ol Agriculture and
Cooperation. the Ministry of Agricul-
turc. the total number of operational
holdings in the country is estimaicd at
97.16 million and the total arca under
cultivation is 164.56 million hectares.
The marginal holdings account for
578 per cent of the total holdings
while the area covercd bv these
holdings account lor onlv 156 per
cent. On the other hand. the large and
medium holdings account for 10 pa
cent of the total holdings but 48.7 per
cent of the total operated area. In
other words. only 2565 million hee-
tare out of total 154 million hectares
under operation are held by the
marginal holdings which constitute
578 per cent of the total holdings
while the large and medium holdings
which are only 10 per cent of the total
holdings cover 80 miilion hectares of
the total operated arca.

The big and medium  holdings
which are 10 per cont of the total
holdings includes 2.4 per cent very hig
holdings. This 2.4 per cent very big
holdings account for 22.8 per cent of
the operated area mcasuring to 37.5
million hectares. The average size of
our holdings is 1.69 hectares. But the
average size of the hig 24 per cemt
holdings is more than 16 hectaces
while the average sizc of the marging?
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holdings which is 57.8 per cent goes to
only 045 hectare. This shows the
extent of concentration of land in the
hands of a few. This indicates the
extent of feudal exploitation prevail-

ing in rural arcas.

So. what is necded is that the
agricultural planning should bhe
viewed through the cyes of the work-
ing farmers. What is nceded is that the
basic and radical land rcform has to
be made. What is nceded is that struc-
tural change should be made in our
agrarian system. The most important
components of the land reform pro-
grammes are to distribute the ceiling
surplus lands among the land poor
farmers and to confer tenurial rights
to the share-croppers. | am sorry to
say that the Government has given a
go by to the land rclorm pro-
grammes.

Under Ceiling laws only 19 lakh
hectare of surplus land has so far been
distributed in the entire country. If we
want to increase productivity. we
should have to give cffect 10 the land
reform measures. we should have to
give land to the tillers: we should have
to give tenurial rights 1o the sharc-
croppers and then we should have 1o
provide them with the crucial inputs
like fertilisers. pesticides. bank credits
along with local resource hased and
labour intensive minor irrigation
facilities. If it is donc. not only the pro-
ductivity will increase but it will
further result in accompanying
improvement in the cconomic condi-
tion of the rural poor.

But I am surc. this Government
cannot do that. Because the political
power in rural Igdia is vested in the
hands of the landlords and big far-
mers who act as the voic bank of the
ruling party at the Centre. | would like
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to cite in this connection the example
of West Bengal. The Economic Survey
of 1990-91 points out that West Bengal
which was agriculturally a very back-
ward State a few years ago has now
come to occupy the first position
among the States so far as the growth
rate in foodgrains production in the
Seventh Plan period is concerned.
This growth rate for West Bengal has
been M per cent. followed by Haryana
24 per cent, Punjab 23 per cent. Bihar
21 per cent and lnar Pradesh IR
per cenl.

In the production of ricc. West
Bengal now occupics the first position
among the States. The average pro-
duction data for the last five years
shows that West Bengal is the Second
highest potato producing States just
after Uttar Pradesh.

Now. the question is: tlow has it
been possible on the part of an
agriculturally backward State like
West Bengal 1o achicve such a suc-
cess? This is the result of the basic
strategy followed in the rural scttor in
the State. This strategy begins with
sinccre and willul implementation of
the redistributive land reform pro-
grammes with the dircct involvement
and active participation of the rural
poors. | have stated a littlc while ago
that 19 lakh hectares of land have so
far been distributed in the country.
Out of 19 lakh hectarcs. 20 per cent
gocs 10 the credit of West Bengal
alonc. though this State owns only 4
per cent of the cultivable land in the
country. In addition to that under
"Operation Bargav™ 14.26 lakh sharc-
croppérs have heen reconded which
have provided them with the sccurity
of teaure. Seventy per ccnt of the
cultivable land in this Siakc is now



38t  Demands for Grants

Ministry of Agr.
under the ownership and operational
control of the small and marginal
farmers.

Sir. the Government claims that the
cost of production—one of the hon.
Members has already stated and I also
want to mention—forms the basis of
determination of the procurement
price or minimum support price. The
policy of the Government seeks to
provide adequate incentive to farmers
for increasing production and supply-

ing foodgrains at a reasonable price to
the consumers.

Madam, now the cost of production
of a particular crop is not the same in
all parts of the country. It depends
upon area to arca. from rcgion to
region. So, the procurement pricc or
the minimum support price of that
particular crop may be rcasonable
and even remunerative in one area
hut it may not be so in other area.

Whenever, the procurement price is
increased, it is followed by a higher
rate of increase in the issue price. A
farmer, particularly a marginal far
mer is a producer and a consumer at
the same time. He is to pay much
more as a consumer for the increase in
the issue price than what he gets as a
producer. The landless farmers. the
agricultural workers. who produce
nothing for sale have to bear the bur-
den of increased issue price. So. the
question of supplying essential com-
modities 10 these poor people at sub-
sidised rate through public dis-
tribution system arises.

The Government agencies do hot
eater the market in time for purchas-
ing agricultural produce. particularly
cash crops which results in distress
sale by the small and marginal far
mess of their produce.

2529 LIsADM
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So. the small and marginal farmers
do not even get the minimum support
price. These arc the problems which
should be taken into considcration. A
number of employment generation
and poverty alleviation schemes have
been launched in the field of rural
development. We are relentlessly talk-
ing about the aims and objectives of
all these schemes. Jawahar Rosgar
Yojana is such an employment
generation scheme. The basic objec-
tive of which is to generate additional
gainful employment for the unem-
ployed and under employed in rural
areas. It further aims at creating and
strengthening the rural economic
infrastructure and assets required for
the improvement of overall quality
of life.

But allocation usually made for this
programme is so meagre that with that
money neither such a colossal
problem like rural unemploymentcan
be fought nor the rural economic
infrastructure and assets can be
strengthened for creation of sustained
employment. The employment which
is provided to the rural unemployed
under this programme is of a very
short duration which. in fact. can
make no impact on the unemploy-
ment problem. The outlay for this pro-
gramme was Rs. 2100 crores last year.
This allocation has remained the
same this year also. But in view of the
unprecedented price hike employ-
ment generation will reduce this year
to an extent resulting in decpening the
overall crisis in the rural sector.

Another such major poverty
slleviation programme is the In-
tegrated Rural Development Pro-
gramme. It secks 0 enable the
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identified rural poor families to cross
the poverty line. Its main target group
is the poorest of the rural poor i.c. peo-
ple belonging to the destitutc and verv
very poor groups. It has been
estimated that the number of the peo-
ple living below the poverty line has
declined from 37 per cent of our pop-
ulation at the beginning of the
Seventh Five Year Plan to 26 per cent
atits end. It means that 11 per cent of
sour population have crossed the
poverty line during the Seventh Plan
period. I am a bit afraid that in one
fine moming in the near future pro-
bably we shall hear that poverty has
been completely eliminated from the
country. Al people living below the
poverty line have been raised above it
Rural poverty is so deep rooted that it
cannot be outrooted by providing sub-
sidy of one or two thousand rupees or
so and another three or four thousand
rupees as bank loan 10 a memberof a
family belonging to the destitute
£roup Or Very very poor group.

There are wide differences among
the findings of the evaluations of
the psogramme made by different
organisations, institutions. and in-
dividusls regarding selection of
beneficiaries, regarding  income
generation. regarding awailability of
infrasturcture facility etc. They have
pointed out s0 many shoricomings
and inherent weakness of this pro-
gramme. The question ariscs how the
beneficiaries are identified. The find-
ing of the concurrent evaluation is
that 65 per ceat of the beneficiaries
havc been selected in the mecting of
the Gram Sabhas. Who controls and
dominates these Gram Sabhas? It is
the vested interests. the Jandlords. the

big farmers and the village money len-
ders. These are the people who are res-

poasible for such alarming poverty in
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the rural areas. It is hard 10 belicve
that the controlling authoritics of the
Gram Sabhas would do anything
harmful to their own intcrest. Raising
people above the poverty line is no
doubt harmful to them.

In certain cases. the beneficiaries
are selected by the officials. Anybody
who wants to be sclected has satisfy
the officials. People who are more
capable of satisfying officials arc pro-
vided with wider chancc of heing
selected as beneficiaries. The poorest
section of the rural pecople is less
capable. So their chance of being
selected as beneficiarics is also less.
Any person requires to wait for a very
prolonged period in between two
dates—the day when he is selected as
a beneficiary and the day when he is
paid the amount of subsidy and loan.
During this period. such beneficiary
has to run from the post to the pillar.
from the selecting authority to bank
officials and he has to spend money
also. So. it needs 1o be taken care of
that this awaiting period is substan-
tially narrowed and the entire amount
of subsidy and loan is paid to the
beneliciary.

Besides. adequate infrastructural
facility should be made available 10
the beneficiaries.

Adequate arrangement for replace-
ment of the perished asscts of
the beneficiaries has to be made
properly.

Aficrcare and Government
support measures for the assisted
families should be strengthened.

Marketing facilities have to be
extended for the beneficiaries.

The beneficiaries should be made
sware of the Group Insurance
facility.
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Without doiag all these things. how
one can expect that the destitutes and

the very very poor people will cross
the poverty line so easily?

The Annual Report of the Depart-
ment of Rural Development. Ministry
of Agriculture, claims that the families
belonging to the destitute and very
very poor groups had crossed the
revised poverty line in 16 per cent
cases. Now what is the poverty line ?
The poverty line is the per capita
monthly expenditure of Rs. 107 in
rural areas at the 1984-85 prices. Tak-
ing the present price level into
account if the poverty line is updated
then, I think, the incident of crossing
the poverty line by beneficiaries
belonging to this destitute and very
very poor groups will come down
closer to zero per cent

With these words. 1 conclude

PROF. K VENKATAGIRI
GOWDA  (Bangalore South) -
Madam Chairperson. [ rise to speak
on the Demands for Grants under the
Ministry of Food and ask for more
grants in order o increase food sup-
plies and arrange for its proper
distribution.

Food. clothing and shelter are the
best necessities for human existence
Of them, food is the most important.
But unfortunately, food supplies are
inadequate 10 meet the population
even at low nutritional standards.

India’s population at present s 85
crores and the population is growing
at the rate of 2.3 per cent per annum.
But food supplies are not growing at
the same rate. There is certainly a food
gap. In the years when there is arise in
food supply, general price index falls,
and the inflation rate also falls. In the
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years when there is a fall in food sup-
ply. there is a rise in general price
index and there is also a rise in the
inflation rate. Thus there is a co-
relation between food prices and the
general price index.

In the First Five Year Plan there
was emphasis on agriculture. Food
sapply increased, food prices fell and
general price index also fell. In the
Second Plan the emphasis was on
heavy industries. Food supply fell.
food prices rose and the general price
index rose. There was a balance of
payment deficit Imports rose more
than exports and this necessitated
foreign borrowings. Thus in India it is
the food prices that govern the general
price index. It is for this reason that
there is the meed for adopting a food
supply strategy in our plan of develop-
ment in order to realise growth
without inflation.

I have got some statistics. The food
availability per capita in India is low.
China has reached the production
level of 300 million tonnes for a pop-
ulation of 110 crore. It represents a per
capita availability of around 330 kgs.
per annum as against 200 kgs in India.
The food supply should be at least 100
million tonnes higher than at present
to match the Chinese achievement.
We should aim at a per capita
availability of 300 Kgs by 2000 AD.
This requires production level of 300
million tonnes by 2000 A.D. If China
could produce more than 360 million
tonnes of food from less than 100
million hectares of arable land. why
should we not produce 300 million
tonnes of food from over 143 million
hectares of arable land and that 0o
before 2000 A.D. if not now? This
requires adoptiop of food supply
strategy based on additional irriga-
tion. preventing water logging and -
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salination, use of pesticides. use of
subgidised fertilisers. crop rotation
and scientific farming in general in
ocder to increase farm output and
food output in particular. Without
food supply strategy we will not be
sble © achieve non-inflationary
growth or growth with stability which
is the objective of growmth policy.

The food supply strategy is incom-
plete without an efficient public dis-
tribution system. At present. the
public distribution system leaves a lot
10 be desired. The fair price depots
have become unfair price depots as
they wreak with corrupt practices.
Food stocks are sold in the black-
market t0 hotels and restaurants and
the card-holders are told that the
stocks have not yet arrived.

Food supply at a reasonabR price
should be targeted to the poor and the
weaker sections of society. This is the
oaly way in which food prices and the
rate of inflation can be held in check.
Thus adequate food supply and its
proper distribution at lower prices
should be the objective of food supply
strategy. The reduction of food price
through the adoption of food supply
strategy is the first step in the attempt
0 ensure macto economic stability.

The Eighth Five Year Plan. in its
final form, will be released in April.
1992. The Planning Commission will
do well 10 desiga food supply strategy
in e interest of non-inflationary
growth and macro cconomic stability
if the country is not to make s dash on
hyper isflation. Therefore. | demand a
larger grant (o the Ministry of Foed 10
increase food supply and t0 armange
for s efficient diswibution..

SHRI MANI mm
(Mayiladutural) : 1 rise 10 suppost the
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Demands for Grants of the Minisiry
of Rural Development.

I would draw the attention of the
Minister of State for Rural Develop-
ment and through him to the Minister
of Rural Development who is also the
Prime Minister of India, to the very
first pledge made by the Congress
Party in the time-bound portion of its
Manifesto. Our Manifesto stated that
the Congress Government will in the
first hundred days re-introduce and
pass the Constitution Amendment
Bill non Panchayati Raj and Nagar-
palika for devolving powers on units
of local self-government. It is a matter
of deep regret that the President’s
Address did not even refer to these
Constitution Amendment Bills des-
pite the fact that this is the first pledge
made by the Congress Party in the
Congress Manifesto. It is most dis-
tressing 10 find in the Governnjent's
Business which is proposed 10 be
brought in the First Session of the pre-
sent Lok Sabha, that there is no

oext three weeks that is 0 say during
the pendency of the First Session of
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Congress Party 1o the people of India
10 get elected to come to this House.
How important Panchayati Raj is to
the fortunes of this country, let alone
the fortunes of our party is stated on
Page 12 of the Congress Party
Manifesto where it is stated that the
Congress Government intended these
two Coastitution Amendment Bills
“as the most important milestone in
the country's pilgrimage to true
democracy; which is Power to the Peo-
ple”. If, therefore. the people of this
country and the Members of this Lok
Sabha are to take our promises
seriously it is of the utmost impor-
tance that cither the Government
bring forward the two Constitutional
Amendment Bills or explain to this
House why it has not been able to do
so and when they propose to do so.

Thad hoped when I raised this point
in the Debate on the Motion of
Thanks on the President’s Address
that in its reply the Government
would give us some indication as to
when these Amendment Bills would
be brought forward. I regret to say that
the Government did not refer to these
Amendment Bills at all in its reply to
that Debate. We are now having one
more opportunity. We are going 1
have the Minister of State for Rural
Development or his Minister reply to
this Debate. 1 hope. [ pray for the sake
of the Congress Party’s credibility and
for the soul of Shri Rajiv Gandhi that
our Minister of State will let us know

tod the will of 830 million Indians by
mjecting the Coastitutional Amend-
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ment Bills, there have been at least
two important developments underly-
ing the need for such a Bill. Before 1
mention what these two developments
are. let me refer back to the statement
which Shri Rajiv Gandhi made in this
House where he said. that “before
coming up with these Constitution
Amendment Bills, we have gone
deeply into the experience with Pan-
chayati Raj of not only Congress Party
Government but also non-Congress
Governments with Panchayati Raj”.
He said that many lessons have been
learnt not only from the Congress
experience of Panchayati Raj but also
the lessons learnt from the non-
Congress Governments. He said that
some of these lessons were negative
and some of these lessons were posi-
tive. He stated that on the basis of 40
years of experience of attempts 10
rcalise Mahatma Gandhi's dream of
giving power to thc people. we were
bringing forth these Constimtion
Amendment Bills. He sought the
cooperation of the other side. the
Opposition sections of the House. on
the ground that this was not a partisan
Bill but a Bill based upon the
experience of all, Congress as well as
non-Congress.

Having given this introduction.
would now like to refer to the two
incidents that have taken place since
October, 1989, which have underlined
the need for the Government to bring
forward this legislation immediately.
begin with the experience of a Con-
gress Government because 1 wish o
continue the spirit in which Rajivji
brought forward this legislation. The
Karnataka Government. in 1990. find-
ing that the Panchayat elections had
handed over a large number of local
bodies 0 non-Congress parties. and
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itself enjoying a three-fourth majority
in the State Assembly, brought forth
certain amendments to the Pan-
chayati law of that State. Precisely
because the Congress High Com-
mand found that those amendments
were not in keeping with the spirit of
the Constitution Amendment Bill. the
High Command prevailed upon the
Karnataka Government not o press
forward those specific amendinents
and instead to attempt to recast the

Karnataka Panchayati Raj legislation.
keeping with both the letter and spirit
envisaged in the Constitution Amend-
ment Bill. Therefore. | am pointing 1o
the specific experience of a Congress
State Government coming under its
own local pressures to not bring for-
ward a form of local government in
that State which was not in keeping
with the Constitution Amendment
Bill.

The second incident 1 wish to refer
to is of the Madhya Pradesh Govern-
ment which was run for the first time
by the BJP. Here again. one could
have hope that in view of the impor-
tance which the BJP has always
attached to local government. and the
support which I confess we hoped we
would get from the BJP in the Lok
Sabha when we were bringing forward
this Amendment Bill. we found that a
totally partisan effort was made by
them, first 10 say that they would do
nothing about the Panchayats that
had been elected under the previous
Congress Government and then.
under cover of the night. o suddenly
attempt t0 hold Panchayati Raj clec-
tions and 10 screw the laws and to0
screw the rules governing those elec-
tions as to make the result a foregone
conclusion that it required the inter
vention of the High Court to stop a
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totally illegitimate attempt at eroding
institutions of local government.

Now. if the experience since
October. 1989, with both a Congress
State Government as well as a non-
Congress State Government has not
been happy in regard 1o ensuring
genuine democratic local govern-
ment. you can understand. Madam.
why it is that Rajivji was so insisted
that we must accord Constitutional
sanction and Constitutional sanctity
to the third tier of our government. We
have got, Rajivji said. democracy here
in the Parliament. None of the acts of
Congress governments or non-
Congress governments has been able
w derail democracy in Delhi. demo-
cracy at the level of our Parliament
Equally in our States which have been
run by Congress governments as well
as non-Congress governments. and
even by anti-Congress governments.
our experience has been that no State
Legislature has really effectively been
able to derail democracy at the State
level. The reason why they have not
been able 10 do so is that both
democracy in Parliament as well as
democracy at the State level is guaran-
teed. sanctified by the Constitution of
India. You cannot derail democracy
in Parliament or in State Assemblics
without derailing the Constitutions
But you can derail democracy at the
third tier. the local government
democracy, without upsetting the
Constitution. The reason (or this i
that there is virtually no provision in
our Constitution for democracy in the
third tier.

In the absence of democracy at the
grassroots level the superstructure of
our democracy is fragile. brittle and
unstable. We cannot be cértain of hav-
ing a firm democracy in our couatry
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until we have the firm foundations of
democracy in our country. To bring
forward those firm foundations not
only in rural India but also in urban
India, Shri Rajiv Gandhi introduced
in Parliament the Sixty Fourth and
Sixty Fifth Constitution Amendment
Bills which deal respectively with the
Panchayats and Nagarpalikas. And
the revolutionary new thoughts con-
tained in those Bills which include
apart from the empowerment of the
people, 30 per cent reservation for
women in local government- bodies.
reservation in terms of their propor-
tion of the population for Scheduled
Castes and Scheduled Tribes and real
devolution which provides for the
devolution of not only autbority but
also powers. responsibilities and
finances to the local government
bodies. and for the meshing in of rural
development with urban development
through the unique mechanism of
committees for district planning
which would be drawn both from the
Panchayati Raj institutions as well as
the municipalities in each district of
India. All these revolutionary new
ideas were designed to give true shape
to Mahatma Gandhi's dreams. It has
become our responsibility to give true
shape not only to Mahatma Gandhi’s
dream but also o Shri Rajiv Gandhi's
dreams because he died before he
could realise his mission.

That responsibility rests upon our
honoured Minister of State for Rural
Development. I plead with him that
before the session is out, the Constitu-
tion Amendment Bills be brought in,
if not two Bills, then one combined
Bill may be introduced. I agree that we
do not have the strength to be able 0
pass these Bills. But if we bring them
in and they are referred 10 a Select
Commistee, then it should be possible
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to arrive at a basic consensus which
should enable us to take the first step
towards realising Shri  Rajiv
Gandhi’s dream.

SHRI H. D. DEVEGOWDA
(Hassan): Madam Chairman. 1

would like to say my thanks for
having given me this opportunity to
spe_ak on a very important Demand
which is concerning the rural
masses.

I have been hearing a healthy
debate on both sides. starting from
Sister Uma Bharatiji and our young
Shri Aiyarji, who spoke in support of
the upliftment of the rural masses.
Today the entire political parties are
dependent on the rural masses.
Almost all the political parties are
now trying to woo the rural masses for
their existence. But. at the same time.
some people try to say that the affluent
farmers are still exploiting the rural
masses and they are taking away the
entire benefit of what is given and
what is going to be provided by the
Central Government and State
Governments.

I would like 1o make myself clear
about the plight of the so-called rural
masses. If there is one sector which
has been wotally exploited sector or
under-privileged sector or un-
organised sector with lack of educa-
tion or uneducated sector and
exploited sector in our country. it is
snly the agricultural scctor. These
people who are dependent on the
agricultural sector for the livelihood
are totally tortured by all these issues
mentioned above. But again the
intelligent class wants to divide this
sector by classifying them as small,
marginal farmers.
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I would like to draw the attention of AN HON.MEMBER . Kerala is the

this hon. House to the point that some
of our friends still say that the surplus
land that is in the hands of the big
farmers has not been distributed. I do
not know. But afier the implementa-
tion of the Land Reforms Act and
after it has been brought under the
Ninth Schedule of the Constitution.
how the feudal lords are existing in
the country today ?

The political scensrio has been
changed for the last 30-35 years
several parties have come to power in
various States. So. it is not in the
hands of one political party: we can-
not blame anyone political party if
there is any lacuna or lapse. In kar
nataka, I would like to say. not even a
single feudal farmer is existing today.
For the information of the hon
House, Madam Chairman herself has
got about 2-3 hundred acres of land
carlier. Today she is a small farmer or
a marginal farmer. | don’t know to
which category she belongs.

MR. CHAIRMAN ‘ 1 do not have
any land for your information.

SHRI H. D. DEVEGOWDA : That
is why 1 am telling afier the
implementation of the Land Reforms
Act in Karnataka the entire credit
should go to late Mr. Devraj Urs and
all the Opposition Parties. at that time
1 was the Leader of the Opposition. A
Land Reforms Law has been enacted
unsoimously on the floor of the
House. No politicsl party is obstruc-
ted. If any such legislstion has been
brought forward in other States. 1 do

ool think there is any so-called .

feudal w.-um m

first State.

SHRIH. D. DEVEGOWDA : Yes. |
agree, [ congratulate you. | do not
want to minimise the importance of
the Kerala Land Reforms Act But
why some of the friends are still say-
ing now that there are big landlords.
big farmers who are eating away the
entire benefit given to them by the
State or the Centre. One of my friends
from West Bengal—I do not know, the
Administration is in the hands of the
Communists. I have got the highest
regard for Shri Jyoti Basu, who is the
Chief Minister of West Bengal. But
how the so-called feudal farmers are
existing in his State. I cannot under
stand. Is there any problem for his
Party who are running the State to
implement the land reforms and see
that the surplus lands are distributed
0 landless people ?

1 do not want to divert much on this
issue because it is left 1o the concerned
States and the political parties who
are at the helm of affairs. But I would
like to say with all sincerity at my
command that this is one community
or one sector which has been totally
neglecied and today the fate of the
Indian farmer is this. The Indian far
mer is born out of debi. he will Hive out
of debt. he will die out of debt and he
will pass on his debt to his successor
who is his son or his brother. who is
going to take care of it. This is the pre-
sent situation of the Indian farmer.

Sir. | am happy 10 say that today the
Agricalture Miaistry is headed by a
farmer and I have got the highest
regard for him. But-unfortunasely. Sir
in his period—1 do not want 8o blame
the Prime Minister beosuse this very

important Ministry has been divided
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into 6 or 7 components. I do not know
why it has happened. Sir. I think he is
capable of handling ail these
departments. Babu Jagjivan Ram has
been handling Cooperation, Fertiliser
and Irrigation and Agriculture and all
Rural Development. All these
Departments were under one Ministry
headed by a Minister whether it is at
the time of Fakhruddin Ali Ahmed or
Babu Jagjivan Ram. This Department
has to be in the hands of one Minister
because this has got interliked pro-
blem and I do not know why under
the regime of one of the seasoned
politicians and the present Prime
Minister who has got a lot of
experience and who is ome of the
seniormost Parliamentarians. this
Department has been split into
various parts. I cannot understand it. |
do not know what type of compelling
reason was there for such a decision to
be taken by the hon Prime
Minister.

Sir. I want to ask the hon. Agricul-
ture Minister why the post of D.G. has
not been filled up. I cannot under
stand it—several important posts
which have been held by the IAS
officers. are those not to be technoc-
rats who are well versed with the pro-
blem of our agriculture? Why the
icchnocrats have been ignored and
only the IAS officers have been
allowed to sit in those chairs? | am
sorry | have no grouse with the IAS
officers. but only I request the hon.
Agriculture Minister to take care of
these problems. These are all very
important problems because we are
going to provide infrastructure so that
other developmental activities take
place in a proper diretion.

Madam, I would like to draw the
attention of the hon. House on various
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issues. They are not new and
everybody knows about them. My sis-
ter Kumari Uma Bharati has also
mentioned some of the important
points which I am not going to repeat.
But. it is inevitable on my part to
repeat some of those points to further
strengthen my argument. In our coun-
try. the average growth of the
agricultural sector in the last seven
Five. Year Plans is 3.19 per cent
whereas in Pakistan it is 4.192 per
cent in China itis 491 percentand in
Burma it is 498 per cent. This is the
position in the neighbouring coun-
triecs. Why we are technical. What is
the reason for it ? Some of our people
are trying to find fault by saying that
the lands are concentrated in the
hands of some feudal farmers. It is not
so. I would like to substantiate this
argument. Today, nearly 100 million
holdings are there in this country
whereas the holdings in 1960-6] were
49 million. The land had been split
among the family members. In 1960-
61, out of 49 million land holdings.
about 31 million land holdings were
held by small and marginal farmers.
Today. 100 million is the holding. The
actual land in possession of each
holding is 0.6 per cent This is the
situation where it had contributed for
the lesser growth. even though we
have made some exercise to improve
our agricultural production. I would
not say that the Government had not
done anything in the last 40 years. But.
due to the abovementioned inherent
problems. this country’s expected
growth so far as the production is con-
cerned had not taken place Further.
during all these seven Plans. if you go
through the number of years where we
had suffered due to drought, you can
see that in every 10 years. we had suf
fered severe droughts for four years.



399  Demand: for Gronss
Ministry of Agr.

This is one thing which everybody
should keep in mind.

Madam, I can understand that the
time is very short. Now. what are the
ingredient factors for the growth of
our farmers? The credit. irrigation.
technology and marketing are the
contributing factors for the welfare of
the farming community. I would like
to say as to how irrigation has been
totally neglected afier 43 years of our
independence. After we had imple-
mented seven Five Year Plans and
about four Annual Plans. the achieve-
ment in irrigation is hardly about 70
per cent. If the total water that is avail-
able in this country is to be utilised. we
have to spend about two lakh crores of
rupees to utilise it. I can say that it is
something unimaginable. In every
Plan. we arc prowiding about Rs.
14,000 or Rs. 15.000 crorcs outlay for
irrigation. Bul. this is not going to help
to completely utilise the irrigation
potential in our country to the best usc
of the farming community.

I would give certain figures to show
as 1o how the investment in the
agricultural sector had been made in
the years 1980-81 and 19K7-88 In
1980-81. the public scctor invesiment
was Rs. 23.617/-whcreas the invest-
ment in the agricultural sector was Rs.
4537/-. In 1987-88Rs. 35776 was the
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public sector investment whereas the
agricultural sector investment was Rs.
4.197/-. which comes to 11.7 per
cenl.

Our hon. Finance Minister in his
Budget speech said :—

“We would continue to ensure that
50 per cent of the Plan resources are
invested in the agricultural and
rural sector.”

I do not know how these figures have
been arrived at.

I want to draw the attention of the
hon. Agricultural Minister to these
figures and I request the Government
not to give such misleacding figures. |
am not going to keep quiet as this is
one of the major subjects to which I
am totally committed.

MR. CHAIRMAN: Please con-
clude.

SHRI H D. DEVEGOWDA : For
God's sake. give mc some more time
1o dcal with the subject If you want
my Party and I will not speak on other
issues in future debates but do notcur
tail my time so far as these Demands
are concerned.

The Central Plan outlay seclor-wise
is as follows :—

(Rs. in crores)

Year Agriculiure  Rural Development Irrigation and
Flood control
1990-91 1.584 2,664
1991-92 1.858 2.702 267

The total Central Plan outlay is Rs.
42969 crores out of which these are
the throec components which are direc-
dy connecied with the rural and the
arming commauaity.

It will not tally with the statement
made by the hon. Finance Minister in
his Budget speech that “we would con-
tinue (o easure SO per cent of the Plan
resources are invested in the

agricultural and rural sector.”
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‘Thatis why, I do not know how this going to deliberate on various issues

50 per cent figure has been arrived at. |
would like to have the clarification
from the hon. Agriculture Minister.

I would like to draw the attcntion of
the ‘hon. House to the credit position.
After the Budget was placed in this
House, some of the nationalised
banks have stopped loans to the farm-
ing community even though the
agriculture sector is the so called
priority sector. This has gone on
record. It has been published in
several newspapers. The reason is the
non-recovery of the loans.

That is why, I would like to insist
that the credit system should be
implemented according to the reccom-
mendations of the Kushru Committee
which has been appointed by the
Reserve Bank. I would like to draw the
attention of the hon. Minister to this
report. I do not know what happened
to that Committee’s report. 1 do not
know whether it has seen the light of
the day. Please let me know where
it lies.

As fas as the inter-State disparities
of credit is concerned. Punjab farmers
get Rs. 415 per hectare whereas Assam
farmers get Rs. 6 per hectare.

Credit for agriculture during 1979-
80 all loans put together in this coun-
try per hectare comes 0 Rs. 80/- and
during 1983-84 it comes to Rs. 124/-per
hectare.

This is the disparity. How can we
continue this type of disparity ?

Mr. CHAIRMAN : Pleasc conclude
now,

SHRI'H. D. DEVEGOWDA : You
have fixed ten minutes. [ can unders-
tand the seriOusness of the problem
of time. Bwt wnfortunately we are

which are unimportant whereas on
this vital issues we are short of
time.

But anyway I can give various
instances how this sector has been
neglected totally from 1947 after
independence. This is very important
because 1 have scen some of the
intellectuals argue. In 40 years of
development. the rural sector has not
been taxed. This is one of the
arguments that is going to be advan-
ced by the so called intellectuals who
are drawing plans and schemes for the.
sake of the upliftment of the so called
uneducated and under privileged
masses in this country. We are totally
in their hands.

Mr. Jakharji, when you were sitting
as Speaker. you were fighting for the
cause of the farmers. But fortunately
today you are the Minister for Agricul-
ture. You have to show the strength
and vigour to the farming community
to fight for the cause of the farmers.
That is what [ expect from you.

I will give figures to show how credit
has come down out of the total net
credit from banks for the agricultural
sector It is very important.

In 1984, Rs. 41.378 crores was the
net credit of banks out of which Rs.
6.531 crores was the agriculture
credit.

In 1990. the net bank credit was Rs.
97.037 crores out of which agriculture
credit is Rs. 16.967 crores. 1 will take
just one minute and I will give you the
figures This is the figurce that has been
quoted by our former Governor of
Karnataka Shri Bhanu Pratap Singh.
As far as the rural per capita income is
concerned, regarding agricultural sec-
tor the decrease is S per cent, and 84
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per cent is the increase so far as the
non-agricultural sector is concerned.
This pertains to the period 1970-71 to
1988-89. As I said earlier. the decline
in the case of agricultural sector is §
percent This is the [ate of our farmers
so-called economic policy which has
ruined the agricultural scctor so far as
the economic growth is concerned.

I am now going to touch the very,
vital aspect of credit. Today. the credit
rate that has been fixed in the priority
sector for agriculture is 18 per cent for
agricultural sector. But it has now
declined o0 11 per cent after the so-
called IMF sitting on our head. The
Banks have alrcady started going
back on it so far as this priority sector
concerned. In this connection. |
would like to suggest to the hon.
Agriculture Minister that this percen-
tage of lending should be enhanced 0
25 per cent. Today. the total bank
deposit is something like Rs. 200 lakh
crores. In the next ten years — by 2000
AD. — the bank deposits will go to
Rs. 650,000 crores. So far as the farm-
ing community is concerned. the lend-
ing business is not a fair affair. [t is not
2 loan mela. Of course. the loan mela
has been promoted by our former
Finance Minister. [ don't find fault
with him because he is very much
commitied to the small people and the
poorer sections of society. It might
have gone wrong in so far as the
implementation aspect is concerned.

MR. CHAIRMAN : Please con-
clude.

SHRI H. D. DEVEGOWDA : | am
going o conclude. I am only insisting
upoa the hon. Minister that so far as
the priority sector is concerned. the
percentage should hbe enhanced from
18 per cent 10 25 per cent. The advan-
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tage of credit lending should go to the
farming community.

About per capita income. I was tell-
ing that during 1970-71 it was Rs. 425/-
in the agricultural sector: in 1988-89 it
was Rs. 420/- with a decline of 5 per
cent. In the case of non-agricultural
sector it was Rs. 972/- during the year
1970-71 and it increased by Rs. 1783
during 1988-89 and- there is an
increase of 84 per cent.

Regarding fertilizer. I would like to
draw the attention of the hon. Agricul-
ture Minister that I do not want the
subsidy business. On that day. in this
August House here. [ argued
vehemently about the abolition of the
subsidy. I would like to request the
hon. Agriculture Minister to agree to
constitute a Committee consisting
Members of both the Houses of
Parliament. Let there be a Parliamen-
tary Committee assisted by a body of
experts. Let us find out how this whole
drama of subsidy works. Is it meant
for the purpose of the farmers ? Or. is
this subsidy going direct to the far-
mers or to the factory owners? I am
going to give all these particulars in
such a Committee. The hon. Finance
Minister has stated that they have not
raised the fertilizer rate for the last 10
years. That is the argument that he has
advanced while trying to dJefend the
decision of abolition of the su-~callec
subsidy. I would like 10 ask one ques-
tion. What is the cost of naphtha?
What is the cost of naphtha which is
the base material that we are going to
use to produce fertiliser in this coun-
try? I would like to ask the hon
Finance Minister what is the effect of
reduction of the excise duty from 30
per cent 10 150 per cent. Is it not going
10 have any bearing on the fixation of
fertiliser prices. 1 want to know
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whether these things have been taken
into consideration by the so-called
Cost Fixation Committee. Is the one
Joint Secretary or the Additional Sec-
retary whoever he may be. who will be
incharge of the fixation of the fer-
tilizers price, going to safeguard the
interest of the farmers or the pro-
ducers or clse of whom ? Have you got
confidence in the Members of this
Housc ? Please agree 1o constitute a
parliamentary committee and let it be
assisted by an expert body. We will
examine, where things have gone
wrong. how it is going to help pro-
ducers or the so-called factory owners.

About the retention of price. a fac-
tory which has been owned by the
Government gets Rs. 4000 as the
retention price whereas a factory
which is owned by an industrialist or
by a private sector will get Rs. 5000 as
the retention price. Why is this dis-
parity? I cannot understand this. A
factory which has been commissioned
in the same year with the same
capacity gets hardly a retention price
of Rs. 4000 whereas a factory which is
under the control of the so-called
industrialists or the vested interests
gets Rs. 5000 as the retention price. In
this country. a farmer owning fifty
acres of land has becomc a vested
interest man whereas the Birlas and
Tatas. for whom we are working. here.
For what purpose. have we come to
this House ? I would like 1o ask this
question. Are we working for indus-
trialists ? 1 do not understand. Even
aller forty years. we politicians will
not be able to turn the table against
industrialists. We might have done
several mistakes in the past in our
planning But you arc here to set right
our mistakes. [ am sorry o say. I have

do dry axe to grind. | may be affiliated
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to one political party today — I am
today a member of the Janata Party —
but I was basically a Congress worker
in 1947. That is a different matter. But
one man who fought for the farming
community was the late Choudhary
Charan Singh from 1960 onwards.
With all sincerity at my command. [
would like to say that he was very
much committed to the farping com-
munity. I cannot forget him. I am not
bothered about whether he belonged
to this party or that party. (Interrup-
tions) Do you know the cost of inputs ?
The cost of inputs for the farming
community goes up to 90 per cent out
of which the cost of industrial input
goes to 78 per cent. We are unable o
control the price of industrial produce
which is going to be used by the far-
mers as their inputs like fertilizers.
diesel. pesticides. agricultural
implements etc. because we are
safeguarding the interest of the so-
called industrialists. Have we takea
the cost of industrial inputs into con-
sideration while fixing our remunera-
tive price, the procurement price? It
will not even meet 25 per cent of the
industrial input price. (Interruptions)

I will conclude if the hon. Minister
agrees 10 constitute a parliamentary
committee on the fixation of rates of
fertilizers. Otherwise. there will be
various other arguments to convince
the hon. Minister. If you agree to
constitute a commitiee to go into these
matters. I will switch over 10 other
subjects.

About lending of loans. can you not
introduce a pass book system? Can we
not provide the pass books” The gold
has got the value. A man who has got
his own money in the bank. he can go
and draw that moncy. But my land
has no value. Even if a farmer has got
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fity acres of land, it he goes to a bank.
to draw money. he has to face all sorts
of problems by going to village
accountant, or the revenue inspector
or the tehsildar to get certain
documents to produce them before
the bank to take some loan. Is this the
way that we should deal wiin the
farming community? Can we not find
the easiest way? Can we not find a way
which is going to help the farmers to
get the loan by just going to a bank
and showing the pass book and say-
ing. “this land is worth of so much
money and you give me this much
money as loan.” Can you not provide
that type of facility to the farmenrs®
These are all basic problems that
should be solved. I have got several
ideas in my mind. I have implemented
so many things when I was a Minister
in Karnataka.

Today. some of my (riends were tell-
ing about what is cafled Integrated
Rural Development Programme |
have not yet completed my points on
the Agricultural Department. | only
try to say some points for the con-
sideration of the hon. Minister.
because there are various other areas
to be covered in Agricultural sector

My first point ic — please try ©
implement-some of the useful recom-
mendations of the ICAR Committee
givvn by Shri G.VK Raso. as
Chairman.

The second point is that those
recommendations made by Hanu-
mantha Rao Committec. Bhanup-
ratap Singh Commitiee and Kushru
Commitiee, which are helpful for the
upliftment of the farming community,
may be call out and see that those
recommendstions are implemented
without any further Joss of time. Even
those recommendsations made by
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High Power Committee on Fertilizer

prices and High Power Committee on

Agricultural Produce and costs may

be taken into consideration and' some

of those useful recommendations may

kindly be looked into and see that
they are implemented.

The third point is about the Single
Window Agency. How many types of
loans are we giving to the farmers?
How many types of cooperative
institutions have we got? There are so
many banks — Central Land
Development Bank. Apex Bank.
Grameena Bank. Primary Coopera-
tive Societies. Industrial Cooperative
Bank and other nationalised banks
Why do you want to ask the fariner 1o
go from one place to the other for
some financial assistance’ You want
to provide the industrialists with all
the facilities through a single window
agency and they get all the benefits
they want Why not for the farming
community, which constitutes about
65 per cent? This 1s a fact India is
basically an agricultural country and
we wanted to totally neglect this sec-
tor. | am unable to understand this
Please. with all your wisdom
introduce a single window system and
abolish all types of these various <o-
called financial lending agencics
Please bring them wunder onc
umbrella and under one agency and
sce that whatever money is required. is
given well in time. It should not he
given in a period, when there is no usc
to the farmer. It should be given well
in time.

Similardy. pass-buok system should
be introduced and priority for lending
should be increased from 18 per cent
10 25 per cent and the interest should
be charged at the rate of six per ceot
We have implemented this in Kar
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natska. The NABARD gives a loan.

‘charging interest at the rate of 12 per
cent, if the farmer is going to pay the
loan well in time. Five per cent sub-
sidy is given by the State Government.
50 that the farmer will have 10 pay
only seven per cent. We have taken
that decision in Karnataka. So far as
the abolition of the loan is concerned.
I have got my own reservations. [ do
not want to argue at this stage because,
to convince this House. I require more
time. Whatever the commitment that
has already been made by the pre-
vious Government that is. the total
abolition of the loan given to the far-
mers. should be implemented for one
time benefit

We demand for remunerative
prices. There arec recommendations of
the various Committees for providing
procurement price. support price and
remunerative price But el me which
one of those recommendations have
been implemented. Tetl me about the
market mechanism which has been
there 10 interfere. to save the farmer
from the distress saile

There is no need to come to this
House. as a Member. to draw Rs
5.000/- as emoluments. It is better 10
become a member of an Apex body of
the Cooperative Societies at the
national level. which is more atrac-
tive and can live the life like a
Maharaja.

The dual price policy is going to
bring a bad name to you. It is not at all
going to help you. il you want 10 save
Rs. 2.000 crores on subsidies. | am
sorry to say that thix dual price policy.
80 far ag fertitizers is concerned. is
going 1o destroy the image of the rul-
ing party and the Congress. Why have
you taken such a dccision. which has

consequences? Pleasc do
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not do this. If you want to collect some
money. [ can show you various ways
and means, to reimburse this amount
of Rs. 2,000 crores. which is going to
be saved by the abolition of the fer-
tilizer subsidy. Why do you want 1o
harass the farming community? 1 am
only requesting you to take a bold step
to abolish thc dual price policy.
instead of introducing a card system
in the name of small and marginal
farmers. You must take action totally
abolish the dual price policy. How
much is the consumption of fertilizers
in this country? In Punjab. the con-
sumption is 150 Kgs per heclare.
whercas in Assam the consumption is
only 15 Kgs per hectare. In what way
it is going to help thc farmers. Out of
426 districts. 100 districts are going lo
consume 80 per cent of the wotal fer-
tilizers. You can understand this and
such is the case that the so-called dry-
land farmer is not going to get any
benefit

MR. CHAIRMAN -
gowda. please conclude.

SHRIH.D DEVEGOWDA [ am

going to conclude in two-three
minutes

16.00 brs.

Shri Deve-

Please stop the import of agri-
cultural commodities and save the
farmer trom the distres sale. I do
not want any help (rom this Govern-
ment. The other day Mr. Rao. Telugu
Desam Member. asked the Hon
Finance Minister that we should be
allowed to sell our produce freely. The
Hon. Finance Minister immediately
said - We are not coming in your way
of selling your produce freely.

Why are you introdycing the levy
system. Why should the farmer be .
given a levy if you permit him 1o sell
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his produce according to his choice *
Why do you want to import food pro-
ducts like sugar, edible oils from out-
side ? You are going to spend Rs. 1.500
crore every year on import of edible
oils. I asked the Central Government
as Irrigation Minister of Karnataka to
give Rs. 300 crore loan every year to
complete our irrigation projects. In
turn. we are going to repay that loan
by growing oilseeds and supply to
State Govt. every year. This is the
demand I have made to the Central
Government but the Government of
India has no ears and no eyes and
heart to consider our request.

MR. CHAIRMAN : Plcase con-
chude.

SHRI H. D. DEVEGOW-
DA : With folded hands. Madam. |
request the Hon. Members to spare
some more time for me.

With 120-day duration. we can pro-
duce our own oilseeds. We are going 1o
spend about Rs. 1.500 crore on foreign
exchange. When we are facing such a
crisis in our economy. | cannot
understand why you cannot en-
courage the Indian farmers. There is
no need of your market mechanism.
We are going t0 have our own price.
That is why I wanted to request the
Hon. Minister of Agriculture to
establish a department for the export
of commodities. So far as the agri-
cultural commodities are concerned.
it should be set up under your Minis-
try. | wanted a cell for a periodical
review within your own Ministry for
export of agricultural produce. A
separate finance corporation should
be set up for promoting the export of
agricultural commodities.

There should be a time-bound pro-
gramme of tea years 10 complete all
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the ongoing major and . medium
irrigation projects and also to utilise
all the available water for the benefit
of the farming community.

I request that a Krishi Vigyan Ken-
dra should be set up in every
district.

Regarding drip and sprinkler irriga-
tion. you can give 50 per cent subsidy
to the scheduled castes and scheduled
tribes and 25 per cent to all other far-
mers so that by using less water we can
have more produce. You should
encourage drip irrigation. There is
one of the important suggestions [ am
going to make. There is only one
financial institution called NABARD
to lend loan for the farming com-
munity. It should be further
strengthened by giving all facilities

Lastly, only one or two points |
would like to emphasise about the so-
called rural development. Various
schemes have been formulated for the
improvement of the rural masses
under Rural Dewvclopment Pro-
gramme. 36 schemes have been
implemented during the last 40 years
for the upliftment of the rural landless
labourers and unemployed poor peo-
ple. I do not want to blame the
schemes. But due to improper vision.
all schemes have not been useful to
improve the condition of the rural
masscs. More than 50 per cent of the
monecy has been eaten away by the
middiemen.

Halfl a million well scheme has
failed because an amount of Rs
13000 is going to be given to each
beneficiary which will aot be propely
used. In turn, 1 suggest that the
scheme about wells may be o
executed by the government agencics
and it should handed over to sche-
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duled castes and backward classes

without any financial burden 1o
them.

MR. CHAIRMAN : Please resume
your seat. Mr. Devegowda. I have
been repeatedly telling you to
please conclude.

SHRI H. D. DEVEGOWDA : Do
not ignore the so-called rural masses
who are ignorant. uneducated and
under privileged. If you ignore the
rural masses and the rural sector. then
it will be more dangerous than the
external threat and the threat in the
border of our country. The internal
revolt by our rural masses and the
farming community. if 1t will 1ake
place. will be the biggest danger to our
country and no Government at the
State or the Centre will be able to con-
tain them.

With this warning. | conclude my
specch.

DR. (Shrimati) K S SOUN-
DARAM (Tiruchengode) Madam
Chairman. on bechall of the
AIADMK I thank you for giving me
an opportunity to participate in the
discussion on the¢ Dcmands for
Gicants relating to the Ministries of
Agriculture. Food and  Rural
Development.

[ begin my speech with the cver-
living line of Thiruvalluvar a great
poet in Tamil.

“Chulandrum Acrpinadhu Ulla-
gam Adhanaal
Ulandhum Ulaghac thalai”

“The world cycle has its axis in

agriculture. Hence that agriculture
Jeads every other indusiry.”
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His saying is true even in this modern
world. Man has to depend on food
even though he 'has so many facilities
by the advancement of scicnce. Pro-
duction of food items is necessary
which in tum require agricultural
revolution. This can be done only by
giving encouragement to the agri-
cultural sector.

Madam, land in our country is very
fertile. Labour is chcap and our far-
mers are hard working. Despite all
these favourable conditions. our
country could not achieve the desired
progress. Under the present irrigation
system. 70 million hectares of land is
under irrigation and 210 million hec-
tarcs of land is under cultivation.
There will be 45 per cent of land
which may not be under irrigation.

Madam, agriculiure depends on
water mainly. I take this opportunity
to appeal to the Government 1o
gationalise all the water resources in
the country. There has been a demand
for several decades for linking up river
Ganga with river Cauvery Let Mother
Ganga see her Sister Cauvery to make
the Indian Union rich. Let Mother
Ganga see her Sister Cauvery in the
years to come and in the era to come.
This is the opportune time to devise
ways and means to see her Sister
though the fruits are to be harvested in
the decades to come. This is the
opportune time to devise ways and
means to see her Sister Likewise:
major rivers should be connected.
Madam. Tamil Nadu could be en-
riched by diversion of the West flow-
ing rivers originating in the Western
Ghat region of Kerala. Nearly 1.20.000
hectares in Coimbatore. Madurai.
Ramanathapuram and Tirunelveli
districts would bencfit through this
nver
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Regarding Cauvery. many ohstacles
are being created to Tamil Nadu. In
the meantime. to compensate the
injustice donc 1o us. nature is shower-
ing justice on us by good monsoon.
Mettur reservoir is full. Yet. the shrin-
kage in the area of paddy crop to the
extent of 1.5 lakh hectares would have
been avoided if Karnataka had hon-
ourcd the interim order of the
Cauvery Water Disputes Tribunal. If
water was let to Cauvery adhering to
this pattern of flow. not only Tamil
Nadu could have raised its Kuruvai
crop hut Karnataka 0o could have
created space in their rescrvoirs. 1o
receive the subsequent floodds and
utilise it for their benefit. To utilise
water effectively. Government can
increase the subsidy by installing drip
irrigation for crops and sprinkler
irrigation system for oil crops such as
groundnu.t vegetables. etc. The pre-
sent level of subsidy is not enough. We
want at least Rs. 10.000 as subsidy per
hectare for all the crops. At present.
the Government of India is already
giving subsidy at the above rate to the
oil seeds crops only.

I thank the hon. Finance Minister
for reducing the proposed hike in the
price of fertiliser from 40 per cent 1o 30
per cent in general for farmers and
completely exempting the small and
marginal farmers from the increase in
the price of fertiliscr.

Diesel is an essential input for all
types of agricultural operations. The
farmers will appreciate the Finance
Minister for leaving the diesel price
untouched. Madam. farmers would
also like 10 have clectricity 1o meet
their requirements. If they do not get
suflicient electricity at the time of their
need, then their area cannot be put

uader irrigation.
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Just like Australia. Thuilnml and
some other places. we should .is,
develop horticulture hesides moder-
nising the Indian farming. <o that 1,
cconomic conditions of our farmer,
would improve. We have 12 Farmer
Training Centres in Tamil Nadu. To
make the training more effective. we
are in need of more funds for prepar
ing training material such as booklets.
posters. video tapes. audio cassettes,
cic. We are also in nced of more such
training centres to cover the entire
spectrum of the farmers. Since a large
number of sugar mills are located in
Tamil Nadu. I request the hon. Minis-
ter to take steps to incrcase the pro-
duction of jaggery for export to
foreign countries.

Madam. farmers of Periyar District
in Tamil Nadu produce turmeric
which fetched us Rs 14.34 crore worth
of foreign exchange in the ycar 1991.
To promoté the production of tur
meric [ request the Centre 10 establish
a Turmeric Research Centre in Periyar
District.

The first measure to promote agro-
based industries in Tamil Nadu would
be to regenerate the State Agro Indus-
try Corporation. TAI is doing a good
job by manufacturing pesticides and
processing the sunflower seeds to pro-
duce the “Sanola™ brand of oil. It
should be given assistance for moder
nising its equipment.

Madam. | also request that a
regional centre of ICAR may be set up
in Madras because this will help the
TAI 10 promote new companies
jointly with the private sector for pro-
ducing processed food. especially.
mango concentrate. mango pulp.
mango juice and tomato concentrate.
Also. adequate markeling arrange-
ments should be made and remunera-
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nve prices shiould be given to the Tamil Nadu. This justice will be in the

aw“ﬁwﬁoﬂdhe free from interest of the common man. the

the clusches of the middlemen.

The programme for cultivation of
Basmati rice has been taken up in 21
districts of three selccted States In
Tamil Nadu. Tiruchi. Periyar and Tan-
jore Districts are suitable for the
cultivation of Basmati rice This pro-
gramme should be extended to those
arcas also where intcgrated pro-
gramme for rice development has
been taken up.

We are also short of oilseeds. We
‘have to rely on imports. We should
give more incentives and subsidies for

the production of oilsceds in the coun-
try. Agriculturists should be trained
for allied professions such as dairy
farming. poultry farming. sericulture
and bee-keeping This would be very
useful to the farming community

Madam. the young generation must
also be taken into consideration and
they should get all assistance and
encouragement so that they continue
to remain in their farming profession
and are not forced to take up other
occupations. Also. agriculture should
be made a compulsory subject at the
primary school level. so that children
can acquire knowledge of agriculturc.
A new policy should be framcd and
priority should be given 10 the farm-
ing and agriculture sectors.

I request the hon Minister for
Agriculture to give importance to the
State of Tamil Nadu with regard to
small irrigation schemes as well as
water supply schemes for assistance
by the Centre and also the World
Bank

I would conclude by saying that jus-
tice has 10 be done 1o the people of

country and the world as a whole. It
will also be helpful in providing
foodgrains to the people of our coun-
try. With these few words | conclude

and | thank you for giving me an

opportunity to speak on the
Demands.

SHRI K. THULASIAH VAN-
DAYAR (Thanjavur) : Madam.
Chairman, I rise to support the
demands for grants of the Ministry of
Agriculture. I would like to put before
the Hon. Minister the following sug-
gestions regarding Agriculture and 1
am sure the Government would con-
sider them on top priority and imple-
ment them. '

The Cauvery Delia in the Tanjore
District of Tamil Nadu does not get
pure water for irrigation. The drainage
water mixes up while flowing dlong
the Delta region. Concrete canals
should be constructed by Govern-
ment which will cater to the needs of
the farmers in this region so that pure
water may be made available for
agricultural purposes. The quality of
the materials used for construction of
the concrete canal should be properly
monitored by the authorities so that
the canal is strong enough to with-
stand the inclement weather.

The drainage and the irrigation
canals should be separate so that pure
water could be ensured for irri-

gation.

It has been noticcd and found that
in the whole of South East Asia. a
village by name Siddhamalli in Tan-
jore District has the unique distinc-
tion of providing water for irrigation
through canals and the fields are
evenly bulldazed to provide unifor-
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mity in the flow of water. The yields
are encouraging. Government should
take this as an example and provide
scparate concrete canals for the pro-
per flow of water and this must be pro-
perly maintained.

Government should also take steps
and educate the farmers to avoid was-
tage of water. When the water from the
Mettur Reservoir is released. the flow
of water to the Delta is not uniform
and hence better water management
schemes are necessary 1o prevent was-
tage of valuable water.

The farmers of the Tanjore District
are practically idle for six months in a
year. since water is not available
throughout the year. During the lean
season. the Government should
encourage them to take up village
industries which will be a source of
income for them. Government should
set up small centres which can finance

them aad train them in making coir.

mats. tinned fruits. like mango and
other products.

The Plan allocation funds should
reach the common farmers. Mid-
dlemen should be avoided. as other-
wise the real and the needy farmers
will be the losers. *

Power is the major problem for the
agriculturists in this district. Govern-
ment should evolve schemes for alter-
native sources of energy and install
windmills and provide power to the
farmers which will help them for bet-
ter irtigation. Government should set
up more rescarch centres in the dis-
trict of Tanjore which.is purely an
agricultural area. .

Procurement of paddy and preser
vation of the yields should be taken
over by the Government instead of

leaving t0 private undertakings.
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Government should have modern
Godowns in strategic procurement °
centres and their maintenance should
be directly under the Food Corpora-
tion of India which can properly mon-
itor the arrival of buffer-stocks and
store them hygenically for consump-
tion. ’

Roads should be properly laid and
all the villages should be connected
with the cities which will facilitate bet-
ter and faster transportation. Govern-
ment should allot funds on priority
for these schemes and communica-
tion network in these remote areas
should be strengthened.

Mini-buses should be introduced
between various villages and the fre-
quency of these buscs will improve the
lot of our people.

Farmers should be provided with
small tractors which will enable them
for speedy agricultural operations in
the fields. Orientation Courses for the
farmers should be conducted and the
Government should set up centres to
educate the farmers on modem
methods of agriculture to get more
yield in their lands.

There are some suggestions for
ground water resources. Tanks and
lakes in many pans of Tamil Nadu are
o be deepened so that during rainy
scasons they will automatically get
filled up. When the rains fail water
can be filled up from the rivers.

River silt should not be removed for
construction of buildings. This will
considerably affect the filtration of
potable water. If the sand is required it
should be taken out from the middle
of the river evenly which will not
affect the flow of water.
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In spite of sufficient flow of water in
the rivers there is acule scarcity of
water in many areas. It is a pity that
the situation has not been improved.
This needs the thorough ground water
survey by the Ministry.

Bore wells should be installed in

large scale to provide pure drinking
water in all villages.

In a developing country like ours.
feudal lords, Zamindars and Rajas are
only an Utopia. Now. some of our
friends speak aboul these people who
are not in existence in the India of
today.

1 would like to say that there are
only talented farmers who have
became affluent and that is not a loss
but a gain to our country.

PROF. UMMAREDDY VEN-
KATESHWARLU (Tenali) - Madam.
Chairman. on behalf of Telugu
Desam Party, I rise 10 speak on the
Demands of the Ministry of Agricul-
ture. It is a vital demand.

Madam., at the outset. [ oppose this
Demand because due recognition has
not been given to this vital sector.

In the beginning. [ would like to
draw the attention of this House
towards a statement that has becen
made by our hon. Prime Minister
when he was addressing the nation
after assuming charge of the Office of
Prime Minister of our country.

“Agricalture  will reccive the
Government’s closest attention
The progress madc so far should be
consolidated and conditions creat-
ed for greater and diversified pro-
gress. Close atiention will be paid to
expanding irrigation. development
of dry land agriculture. extension
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services will be strengthened and
modern technology brought 1o the
door-steps of our farmers. A fair
price for the farmers will also be
ensured.”

Madam, on hearing this statement.
people in the rural areas. particularly
in the agricultural sector. felt really
happy that here is a Government that
will really going to look after the
welfare of the farming community.
This statement coupled with the pro-
mises that have been made in the
Election Manifesto of the Congress
Party that the Party is committed to
roll back the prices on all the fronts
have given the people some hope that
this Government is going to look after
the welfare of the farming community.
It is unfortunate that in a most
unprecedented manner. the hike in
prices of fertilizers has really given a
death blow to the farming community
and shock to the farming community.
There was an increase of 40 per cent at
a time. in the cost of fertilizers. All the
Opposition Parties have raised their
voices protesting this particular hike.
Even the farming community. par-
ticularly in Andhra Pradesh. have
agitated. For the first time. the farming
community have taken the agitation
to streets for the anti-farming decision
of this Government

This injustice has been inflicted on
them. The result is that three farmers
have lost their lives in Andhra
Pradesh in agitation. This is the divi-
dend that has been paid to the farn-
ing community. I take this opportu-
nity 10 pay my homage to the people
who have laid down their lives for the
cause of agriculturc. This country
must only be thankful to farmers and
agricultural scientists for feeding the
teeming millions. [ have also to
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remind you in this connection that if
at all something has been done to the
agricultural community. it is only the
non-Congress(l) Governments which
were cadier formed in this country.
which had done. During 1977. for the
first time, fertiliser subsidy was
introduced by the Janata Govern-
ment. Now that subsidy has been lif-
ted by this Government. In 1990. a
loan of Rs. 10,000 was waived by the
National Front Government thinking
that the rural indebtedness was very
high on the agricultural sector. Sri
NTR in A.P.waived 90 crores interest
on Coop loans and extended 5%%
interest rebate. Now. this has been
criticised by this Government like
anything In this connection. let me
point out that the successive Govern-
ments have waived the loan and bad
debt in the industrial sector to the tune
of Rs. 80.000 crores. The past history
speaks as what type of treatment has
been given to the agricultural sector
and the non-agricultural sector. The
National Front Government has also
gone 1o the extent of allocating 50 per
cent of the Plan fund to the agri-
cultural sector and rural development.
Right from Independence onwards.
the industrial sector has been made a
competitive sector to the agricultural
sector. This is the most unfortunate
thing An equal trcatment has not
been given to the agricultural sectors.
To substantiate my statement. the con-
tribution from the agricultural sector
to the GDP of this country has gone
down from 54 per cent 10 33 per cent.
Not that this country does not require
the industrial growth or the prosperity
in the industrial sector: but, at the
same time, due recognition. due share
should also have been given (0 the
agricultural sector; and there we have
miserably failed. Tiis is the result why
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the farmers and the agricultural scien-
tists have also got this type of treat-
ment in the present day. There is no
due recognition to the farmers:
nobody is going to venture. nobody is
coming forward to offer his daughter
or sister to a farmer’s son who is com-
mitted to agriculture: everybody is
looking for a bridegroom who is work-
ing in some office and getting his
monthly salary. I must say that there is
a security for all other sectors:
whereas there is no security for the
agriculturists and the agricultural sec-
tor: that is how we have left an impact
on the agricultural sector.

Agricultural rescarch in this coun-
try is with no direction. Even the post
of the Head of the ICAR is vacant for
the past two years and the rescarch
destinations are guided by the
bureaucrats. Several senior posts are
also vacantin the ICAR: and there is a
need 1o fill up the posts immediately.
If it is to be the fate of the agricultural
rescarch. where do we land?

Mr. M. S. Swaminathan. a world
renowned agricultural scientist. who
has almost taken all the international
awards. who has dedicated all his life
only for agricultural rescarch and
contributed for Green Revolution.
could have been long back recognised
for the award of Bharat Ratna in the
country. He is the committed son of
the soil.

When engineers and politicians
could be recognised for that award.
why not agricultural scicntists in this
agricultural country be decorated with
that award where 75 per cent of our
population live on agriculture ? In this
connection. I would like to point out
as to how the fertiliser hike is going to
mar the prospects of the agri-
cultural sector.
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1 now compare per hcctor con-
sumption of fertiliscrs of our country
in relation to other countries.
Bangladesh is using at the rate of 72.3
kg per hectare: China is using 55.1 kg
per hectare; India is using 50 kg per
hectare, which is the lowest among the
Asian countries; Israel is using 78 kg:
Japan is using 381.5 kg: Korea is using
305 kg: Korean Republic is using 406
kg; Pakistan is using 66.8 kg and
Philippine’is using 56.4 kg per hectare.
Among the Asian countries. India's
per hectare consumption of fertiliser
is the lowest.

Fertiliser consumption has got a
direct bearing on productivity. That
has been proved beyond doubt. Leav-
ing aside the other inputs. fertiliser
consumption has got a direct bearing
on productivity. In our own country.
when we look at the different States.
Punjab is consuming as much as 179
kg per hectare and achieving a pro-
ductivity of about 3300 kgs. as against
the All India averge of 496 kg. fer
tiliser consumption and about 1600
kgs. foodgrains productivity. Raja-
sthan State is consuming hardly 14.6
kg. This is how fertiliser consumption
has got a direct bearing on
preductivity.

Under these circumstanccs. we have
withdrawn all the subsidies on fer
tiliser and we are now discouraging
the farmers from using fertilisers.
With all the agitations. the Finance
Minister has come up with a proposal
of vertically dividing the farmers that
for small and marginal farmers this
hike will be exempted and for the big
farmers, it will be reduced to 30 per
cent. Our senior colleagues and
scveral other colleagues have men-
tioned that there will be difficulty in
classilying as to who is the “small far
mer’. who is the “‘marginal farmer’.
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and who is the big farmer’. In this
country there are no records for this.
Now. the farmers arc thrown at the
mercy of the Revenue Department
people. Earlier they have been going
only to Agriculture Department
Officer for obtaining the permit. Now.
because of this politically motivated
division as small and marginal
farmer’ and ‘big farmer’. the so-called
small and marginal farmers have to
g0 to the Revenue Department for
obtaining a centificate and then
approach the Agriculture Department
Officer with that certificate for obtain-
ing a permit for fertiliser and then go
to a dealer for obtaining fertiliser. so.
they have to approach three agencies
now for getting one bag of fertiliser Is
it justified in this country that a
farmer has to approach three agencies
for getting a bag of fertiliser ?

As my senior colleague Shri Deva
Gowda has pointed oul. that this is
going to bring a bad name not only to
the Congress Party but also for all the
politicians and the bureaucrats if we
are not going to have a common price
for all these people.

In most of the States. unwritten
tenancy is prevailing. There is no writ-
ten tenancy in most of the States.
What will happen %o all these
tenants ? Who will be cultivating the
land ? These tenants will neither go to
the Revenue Department for obtain-
ing a certificate nor go to Agriculture
Department for obtaining a permit for
a bag of fertiliser since they cannot
claim any ownership over the land.
They will be forced to purchase in the
open market oa par with the big
farmers.

The Finance Minister has also said
that the hike in the fertiliser price will -
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be compensated in the procurement
price. The procurcment price is not
going to be given for all the com-
modities. The procurement price is
not going to be uniform for all the
commodities. And also the small and
marginal farmers. who constitute
more than 70 per cent. will not be pro-
ducing for the market. Let the wisdom
prevail on the Government and [ urge
upon the Government to withdraw the
hike that has been imposed on fer
tiliser totally.

The per capita food production in
this country for the past ten years is
almost static. If we divide the total
period into three stages after indepen-
dence. the first 14 years. right from
1950 1o 1966. the agricultural produc-
tion was static. In 1965 the green
revolution had set in. From 1965 1o
1968 the agricultural productivity had
increased from 629 kg per hectare to
1023 kg per hectare. There was a
tremendous improvement during this
period. Once again from 1981
onwards, the agricultural productivity
had only increased from 1023 kgs. to
1173 kgs. on an avcrage per hectare.
So the effect of green revolution was
spread hardly over 10 to 12 years. And
later during the past one decade. the
effect of green revolution had
denigrated almost and became
static.

The per capita foodgrain avail-
ability in this country is static all these
years. In 1951 the per capita foodgrain
availability in this country was 394.9
grammes per day. In 1961 it was 468.7
grammes per day. In 1988 the per
capita foodgrain availability had gone
down 10 446.5 grammes. If at all. that
anybody is thinking that agricultural
production in this country is very
comfortable. he is only living in a
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fool’s paradise. We are not comfor:.
able. We could not make any dent s
far as agricultural production is con-
cerned. The per capita foodgrain
availability between 1961 and 19xx
itsell speaks abundantly that agricul-
turc has not made any strides.

There is another curious thing. In
ladia. the per capita calorie consump-
tion is 2159 as against 2600 calorics
that are required to kcep the body and
soul together. In India we have hcen
consuming hardly 2159 calories. lcie
in this connection. [ want to mention
about one study that has been made
by the World Bank. The World Ban),
has commented that it is sad to reflcct
that with the average figure of 2139
calories India faces badly in respect o
key indicator in the standard of livir;
of the people. Like all average figuic<
this average figure in case of Indw
fails to reveal the true picture. While
some segments may have calon:
availability of morc than 2159. for 4
very large segment the corresponding
figure may be considerably lower than
this average. 43 per cent of the people
who are below the poverty line in this
country are hardly consuming bci-
ween zerd and 1000 calories. That
the reason why mal-nutrition. under-
nutrition, still-born babies. infan!
deaths have been happening onh
among this 43 per cent of the popule-
tion, who are below the poverty line If
you say that the food production is
comfortable, it is not correct. A lot of
boost has to be given to agriculture
The agriculture has been put to com-
petitive to sector industry. The indu»-
try when it is growing up. is made ©
surpass the agriculture. If these two
seclors are simultaneously developcd

. any country can prosper. (Jne secto!

cannot grow at the cost of the othcer
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sector 83 ‘is happening in India lhal
mdm tl growing and agriculture is
losing its ground.

In this country when there is a Pes-
ticides Act of 1968 in force. the penal
provisions are not being implemented
against the offenders. In most of the
States samples- are hcing taken and
sent to laboratories for analysis. But
there were no instances where the
offcaders have been punished. So. 1
urge upon the Government that any
adulteration in agricultural inputs
must be dealt with seriously and
offenders should be punished on par
with the economic offenders and the
provisions of Essential Commiditics
Act are to be extended 10 agriculiural
input offenders also.

Thedryland farming is to the extent
of two thirds of the total area in this
country. Though there is some im-
provement in dry land technology.
therc is still lot to he gencrated for
dryland agricultural research and also
suitable cropping patterns to dry land
farming and scarce rainfall rcgions.

Water management is another vital
aspect as far as productivity is con-
cerned.:'When rainfed farming is suf-
fcring“Jor want of water. irrigated
cultivation is suffering with exccss
waler. the evils of cxcess water are
more than no water.

In old Ayacut arcas salinity is get-
ting increased over years and therchy
the productivity is tremendously
going down particularly in Krishna
(Giodawari Delta regions the P.H. in
certain soils has incrcased cven upto 9
per cent at against 7.4 percent some 50
years back. This is the reason why the
Government of Andhra Pradesh has
sent up proposals 10 Government of
India for modernisation of irrigation
canals and drainage system.

28299 LSS/ND/M
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Transfér of technology from
laboratory to land is very much distor-

_ ted. Transmission losses in extension

service is 1o the tunc of 65 1o 70 per
cent also in certain cases since the
transfer of technology is donc through
by the most incompetent non-
tcchnical sub-assistants at the ficld
level. They are only promotees of
godown watchman in the Siate
Agricultural Depariments. And this is
the reason why the KVKs are (o be
extended in each district and the
Diploma holders are to be produced
and recruited at the ground level for
effectively transferring the technology
that has been generated at the highest
competent level of the scientists.
Unless the lowest cadre is actually
trained. this will not be taken care
of.

Before concluding. I must mention
a few projects which are pending in
agricultural sector. as far as my State
is concerned. Some of the projects
which are pending with the Govern-
ment of India and also with the [ICAR
are: (i) Strengthening of fisheries
research in Andhra Pradesh: (ii) Brac-
kish water prawn hatchery: and (iii)
Buffalo Research Station. Goat
Research Station and Duck Research
Station. These arc also important
rescarch priorities on which most of
the pcople arc dependent. There is
practically no resecarch that has been
generated for buffalo rescarch. goat
research or duck rescarch. Bobbili
and Godavari breeds are 10 he
improved through Builalo Rescarch
Station. Southern Rcgion RulTalo
Rescarch Station. originally planned
at Ungutur. is 1o be taken up
immediately.

For fourtecen Krishi Vigyan Kendras
(KVKs). all the formalities have becn
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completed and they are o he

implemented.

There is no National Research Sta-
tion in the entire Andhra Pradesh.
This is a very peculiar situation. There
is a very lopsided distribution as far as
these National Rescarch Stations are
concerned. So, I urge upon the Minis-
tcr that the following three National
Resecarch Centres be sct up in
Andhra Pradesh :

(1) National Rescarch Ceatre on -

Pulses.

(2) National Rescarch Centre on
Grapes.

(3) National Rescarch Centre on
Masta.

Thesc are to be immediately started in
Andhra Pradesh .. ¢/nterrupnions).

Mr. CHAIRMAN : Please con-
clude now.

{

PROF. UMMAREDDY VEN-
KATESHWARLU : There is no pro-
per guideline for the allocation of
funds in the ICAR The funds are
neither being distributed or based on
the population of the Statc nor on the
land under cultivation. It is only at the
discretion of the ICAR.

PHD formula is functioning in the
distribution of ICAR funds P stands
for Punjab. "H'" for Haryana and ‘D’
for Delhi. They will be grabbing
major portion of the funds ol the
ICAR. This PHD formula is # very
peculiar formula. Fxcept these three.
the other States arc not recciving pro-
per attention.

Tissue culture. biogenetics and hio-
technologies arc the three arcas which
have been assufning lot of impor-
tance. We are almost {orty-filty years
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behind some of the necighbouring
countrics in this direction. All the
ornamental flower and orchard plants
are propagated based on tissue culture
technology. We are just at the initial
stage in this regard. So. the country
has to pay lot of attention to this tissue
culture.

In my own constituency. once in
cvery three or four ycars. the cyclones
and floods have been playing havoc.
There is no security nor insurance
coverage for the loss of crops that have
becn subjectcd to loss once in almost
cvery three-four years That is why we
have been suggesting that let there be
a Cyclone Rahabilitation Fund from
which farmers can be compensated in
times of distress.

With this. I would thank you for the
opportunity that has been given to
me. .

SHRI RAJVEER SINGtI (Aonla)
Madam Chairmagp. at the outsct |
would like to quote fram the writings
of Guru Rabindra Nath Tagore. llc
had said that the land where we are
bomn is the land of our villages. The
country is in search of love from its
land and draws nourishment from it
QOur teachers are ignorant of this fact
and roam here and there in the world
of thoughts like clouds. If clouds do
not shower their love and alfection in
the form of rain the relation between
Man and Earth will never be fulfifled
If these noble thoughis just vanish in
the air we would not he able 10 achicve
a lot. | want 1o suhmit that on the onc
hand the great scholar created a hond
between Man and Mother FEarth
whereas on the other hand the attitude
of the Government towards agricul-
ture farmers and sons of soil has
been indifferent.
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Madam, 40 percent of the people in
this country are living below the
poverty line. This is the opportune
time when we should think about
agriculture and foodgrain production.
If we want to become self-reliant we
will have fo pay attention to the needs
of 30 croge people in this country who
arc not getting even the essential com-

moditics; Hundreds of people are

dying of starvation. The main reason
is that there is a lot of disparity bet-
ween the prices of goods that the far-
mer sclls and the goods that he
requires. Consequently he has 1o pay
more and his purchasing power is
meagre. The farmer has to sell his pro-
duce according to the prices fixcd by
the Committee under the Ministry of
Agriculture. There is no such Com-
mittee to govern the prices of indus-
trial goods and other commoditics.
The farmer is incurring loss in all the
commodities that he produces. [le
does not even get the cost of produc-
tion. I want to submit that we should
fix the prices of produce in a logical
manner. We should take into account
the cost on [ertiliscrs. power. water.
investment on land and the interest
thereon while calculating the cost of
production. Not only this. we should
bear in mind that his entire family is
cngaged in the work and if they had
worked somewhere clsc cach of them
would have got wages at the rate of Rs.
2025 per day. If we take this also
into account the cost of production
would automatically. incrcase. But
unfortunately thesc things are not
taken into account. Thus. his re-
quircments arc not mct as the prices
arc high and ke docs not have ade-
quate purchasing power. When he
goes 10 the market to sell his produce
. people dictate him the price.
~ Similarly, when he gocs to purchase
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anything he is again dictated the price

+ and he is at the receciving end

Madam. what has the farmer
achieved after 44 vcars of ccuntry’s
Independence ? Last time also |
emphasized that we have done plan-
ning in every ficld except agriculture.
China and other countrics which
became Independent almost with us
are far ahead of us today. China pro-
duces 300 kilograms of agriculture
produce per head today. But we are
lagging behind in this field. Fven aficr
lot of cfforts we have not touched the
17 crore tonne mark. Mcrcly making
1all claims for sclf-satisfaction will not
scrve the purpose. There is only 10.000
crore hectares of land under cultiva-
tion in China whereas there is 14.000
crore hectares of land under cultiva-
tion in India. Even then we have to
heg for foodgrdins. The Government
is not ready to pay the farmercven the
cost of production of his produce. Not
only this. it has given another blow 10
the hardworking farmers by increas-
ing the prices of Urca and fertilizers.
The farmer is working hard day and
night. In 1950-51 thc Prime Minister
and the Finance Minister had to go
with a begging bowl around the world
for loodgrains. as the country was
starving. The farmers took thisup as a
challenge and the situation today is
that they toil hard in the fields to
make the country sclf-reliant in the
matter of foodgrains. Now when he
was trying his level best in this direc-
tion. the Government gave him a big
blow by withdrawing the subsidy and
increasing the price of fertilizer. We
will have to seriously think whether
we want to spend foreign exchange in
purchasing foodgrains ? If the subsidy
on fertilizers is withdrawn. the far
mers would produce less. The produc-
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tion of all itcms whether it is wheat.
sugarcane or anything clsc would
decline. There would be no other
alternative then. but to scck help from
forcign countries and import wheat.
sugar. pulses from there. This Govern-
ment is anti-farmer and a friend of
Amcrican and foreign farmers. It will
give moncy to foreign farmers but not
to its own farmers. The Government
will have to import foodgrains to meet
the local requirements. if this subsidy
is withdrawn. The forcigners would
thus enjoy on the hard-carned money
of consumers and farmers

The population of the country
would increase manifold by the vear
2000 According 10 an estimate owm
population would he HH crare by 200
A. D What would wo feed our people
then ? Il the Government harasses the
farmers like this it is obvious that they
would stop working in the ficlds and
shift 10 other trades 1 would. there-
forc. appcal 10 the hon Minister.
through you to alleviate their suf-
ferings and bring them out of this
crisis and provide maximum assis-
tance to the farmers ~o that the coun-
iry becomes sclf-rchiant in. the matter
of fondgrains.

The peoplc in the country do not get
autritive food and the entire popula-
tion is affected by malnutrition This
is all because of the defective agri
cuhural policy The policy should he
such which would safeguard the inter-
sccis of not only the farmers but alvo
of the consumers The Farmer is alay 2
consumer in a sense. Farmers el
many things and also buy «evern
things for consumption from market
If the soffering of farmers are not
mitigated. then situation will dete-
rioratc. | request the hon. Minister. to
alen give concessions on the goods
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bought by the farmers for use. On the
lines of concessions 1o industrial sec-
tor. facilitics should he provided to
farmers  also. Concessions  and
facilitics like issmance of quotas. per-
mits and other relaxations like sales
tax and incomce tax cxemptions for a
number of years are given to indus-
triecs coming up in particular arcas. So
why does the Government not care to
provide facilitics to the farmers fced-
ing 100 crore pcople of India ? Why
arc the facilitics heing withdrawn
from the farmers? Farmers are not
heing provided remuncrative prices
atd most unfortunately even he does
not have the facility 1o bring his pro-
duce 10 the marker. Go and sce the
conditions in villages The hon
Minister of Agriculture is also“a far-
mer. but he is a big farmer. The other
day he wagséaying about his phy<ique
and Reight. He is not only wall in
height but also in holding That's why
Abhout small  farmers (fmrerrnp-
nans) - one of my friends mentioned
dbout the thousands of acres of Land
owncd by him but [do not want 1o go
into i, Hlas the Government ever
thought about the condition of small
and medium farmers of the country ?
Farmers produce food for the country.
but have to negotiate huclicha roads
uptp 20 km as metalled roads are not
existing in villages Roads are not
therer 1o facilitate the farmers 1o bring
their proaduce in the markeis. Farmers
want 1o produce l(oodgrains. voge-
tables and milk but roads are not
there to facilitate them 1o bring his
produce to the marhet. Milk drawn in
the evening gets spilt before morning.
This is the problem of farmers Thyy
are quite industrious and dynamic but
arc unable 1o do much. Farmers want
10 market their moduce in “mandis’
for cconamic prosperiy. but face dil-
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ficulty in transport it. Now ihe rainy
scason has set in. Earlier there was
drought and he was suffering from
drought.

Now in the couniry bccausc of
climatic changes both drought and
flood conditions continue for a longer
time. Floods arc again cxpected in the
near future. Has the Government
taken any pcrmancnt measurcs to
check recurrence of both flood and
drought conditions in the counny
during the last 40 years after indepen-
dence. Ifanything has been done then
tcll us. (Interruptions) Can the recur-
rence of floods be checked ? You can-
not even imagine to do that You live
in hills and you do not know anything
about floods you cannot cven think
about that. Have vou cver tried 10
understand the sufferings of farmers?
Hc has been indulging in politicking
for a number of vcars here in the
House and_that is why hc is not aware
of the problems of farmers He is so
much enchanted by the amcnites
available here that he talks of just
apples and nothing clse lle only 1alks
of apple. but I 1alk of the interests of
farmers. Conditions is cry bad
today.

Farmers nowadays arc facing a
number of hard ships. Villages have
not been connected by metalled roads.
The Government may not do anyth-
ing much for farmers. but at least
should connect villages with mctalled
roads and provide electricity and
water to farmers for Jevclopment of
farmers and villages. The Govern-
ment may withdraw cverythings
cxcept these and the farmers will pro-
gress on their own.

You have failed 10 provide power in
villages so farmers coime in the grip of
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drought. If power is available round
the clock, then farmers will not bother
for anything. Parliament Huse is sup-
plicd uninterrupted power. but in
villages people rcjoice and occasion-
ally even distribute sweets on resump-
tion of power supply which [acilitates
irrigation of ficlds. If the provision of
round the clock power supply was
madc by the Goverment. the farmers
would have bholdly faced the drought
conditions. Villages arc supplicd elec-
tricity for four to six hours daily and
tie Government has not formulated
any scheme to augment power genera-
tion. Hydrop clectric power plants
have been set up to generate power by
utilising the rainwater of the reser-
voirs of dams. If the rainfall is scanty
then power cannot be generated and
the fields would not be irrigated.
Ficlds of farmers are drying up
because of shortage of power.

17.03 hrs

[SHRI P. M SAYEED wm the
( haur|

Mr Chairnman. Sir. through you |
rcquest the Government to make
available water and power to farmers
and construct all wcather metalled
roads in villages for the farmers to
progress of their own A farmer is one
who holds his hcad high cven when
leading a very difficult life Farmers
work to save the country from facing
starvation. but the Central Govern-
ment pays scant attention towards
them.

As per the statistics supplied by the
Government the target of feriliser
consumption for 1989-9%0 was flixed at
121.30 lakh tonnes At onc place it is
mentioned that in 1950 total fertiliser
consumption was 69.000 tonnes. in
1988-89 it was approximately 110.36
lakh tonnes and the target for 19%9-90
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was fixed at 121.30 lakh tonnes. More
the fertilisers more the foodgrains
production. Recently fertilisers prices
have been hiked and it will adversely
affect agricultural production, be-
cause the farmers will not be able 10
use much fertilisers. The hon. Minis-
ter of Agriculture is present in the
House and I again appcal to him to
taken up the matter in the Cabinet
meeting. The question of small and
large farmers should not arise at all.
An unfortunate situation has deve-
loped. In my constituency most of the
farmers are small farmers. 1 would
like 1o raise one issue Hon Minister 1
do not know much but the people
were saying . ....

THE MINISTER OF AGRICUL-
TURE (Shri Balram Jakhar)- I am
prepared to give all the land to in
exchage of just 100 acres of land.

SHRI RAJVEER SINGH " I do not
know much about the hon. Minister
But | have heard that in Punjab and
Haryana because of the ceilings.
‘Benami’ transfers of lands have been
made. | am not levelling any allega-
tion. Land has been transferred in the
names of Gainda Singh Jamail
Singh. Karnail Singh etc. but nobody
knows where do they live. Strangely.
lands has even been transferred in the
aames of even dogs and when the
guestion of land ceiling arises the far-
mers say that they are well within the
eelling limit and do not own land in
excess. If the land has been dis-
tributed in this mannct. then
definitely the hon. Minister falls in the
category of small farmers. But I am
aot levelling any such allegation
against the hon. Minister.

SHRI BALRAM JAKHAR: You

sre free the day whatever you like. If
some persons are owning land in

AUGUST 27,1991

(Generall 199192 &40
Food & Rural Dev.

excess of the ceiling. then it reflects the
weakness.of the Government. It is the
weakness of the Government that it
has failed to acquire the land. in
excess of ceiling under the land
reforms. It is the duty of the Govern-
ment to bring the culprits to book. [
also had land in excess of the ceiling
but gave the entire area of land to
‘Mujaras’ or tillers for no
compensation.

SHRI RAJVEER SINGH: Mr.
Chairman, Sir, the hon. Minister has
clarified his position The hon. Minis-
ter is a farmer, he may be a small or
big farmer. I am not challenging him
on the size of land holding. But I sim-
ply want to say that he owns more
land than me.

MR. CHAIRMAN - Please address
the chair and do not enter into a
dialogue with each other

SHRI RAJVEER SINGH: Mr
Chairman. Sir. he is the hon Minister
of Agriculture and the "Messiah’ of the
(armers. Please get the proposal of
withdrawing the subsidy dropped.

Fertilizer should be made¢ availablc
to farme at uniform rates. The
Governmest have created a rift bei-
ween the small farmers and big far-
mers by making provisions only for
the small farmers? Who are the big
farmers? When ceiliag of 18 acres. 16
acres aad 12 acres of land has been
imposed then therc are no big far
mers. Moreover, the Government! pro-
poses w0 withdraw the subsidy. It
would encourage corruption. Do the
Government intend 10 increase cor-
ruption. If not. they should lessen the
restrictions. Restrictions and control
give birth 10 corruptions. Restrictions
would lead to corruption amoagst the
farmers. My submission is shat the
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Government should provide subsidy
and "also reduce the prices of

fertilisers: -

Mr Chairman. Sir. inspite of bum-
per crop of sugarcane this year in the
country, particularly in my con-
stituency. there is scarcity of sugar.
The reason being insufTicicnt number
of sugar mills. The number of sugar
mills is inadequate. The farmers pro-
duce sugarcane and take it to the
private crushers where jaggery is pre-
pared. But they fail to get the required
output. The ratio of juice extraction
(rom sugarcane is also inadequate
because the crushers are old and not
sophisticated. The result is that the
production of sugar is less which
causcs shortage of sugar. I would like
to submit to the hon. Minister and the
Government that if they really want
the cane growers (0 get remunerative
prices of their produce. more sugar
mills should be set up. Therefore.
maximum number of sugar mills
should be set up.

Mr. Chairman. Sir. last time the
Government in their reply to my ques-
lion had stated that they could not
open sugar mills in Government Sec-
tor and public sectdr but could issue
licences for private sector. My sub-
mission is that the Government
should conduct a survey in this regard
and issue licences to sct up these mills
wherever possible. The Government
has liberalised the Industrial Policy
but is it for other commodities only
and not for setting up sugar mills for
increasing agricultural production
and for ensuring that farmers get
remunerative prices of their produce?
I would like 10 submit that Aonla is
my constituency and not even a single
sugar mill is there.
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SHRI DATTA MEGHE (Nagpur) :

You visit Maharashtra to assess the
situation.

SHRI RAJVEER SINGH : 1 will
certainly come if you invite me. |
would like to submit that the Centra!
Government should issue liccnces to
set up new sugar mills in Unar
Pradesh. Not even a single sugar mill
is there in Aonla whereas production
of sugarcane is more than that
required for three mills. Farmers have
to take their produce to one place or
the other. they are in great difficulty.
Sugar mills are very essential to
improve the lot of farmers.

I would like to point that the
Government have imposcd zonal res-
irictions. Farmers produce wheat but
cannot sell it out side his zone. Thus.
the farmers are compelled to sell their
produce at very cheap rates. Has the
Government imposed restrictions on
other products or it is meant only for
agricultural producc. We would sell
our produce wherever we want.
Imposition of restrictions has made
the farmers dependent on the Govern-
ment. Butifan industrialist sets up his
factory in Goa or Amritsar, he is
allowed to sell his products in any part
of the country. When there is no such
restriction on industrial goods. there
scems to be no rationale behind
imposing zonal restrictions on the
movement of agricultural produce.
Therefore zonal restnctions imposed
on the movement of foodgrains
should be withdrawn.

SHRI BALRAM JAKHAR - Therc
is no zone system.

SHRI RAJVEER SINGH: It s
there. Due two the essential Com-
modities Act the farmers are in great
trouble. Their difficulty is that nobody
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is rcady to purchase their produce

until the old stock is cxhausted in the

market. This has been causing a great

dufficulty to the farmers.

SHRI TEJ NARAYAN SINGH
(Buxar): Do you m.an that Fsscn-
tial Commoditics Act should be
abolished?

SHRI RAJVEER SINGII: 1 Jdo
not mcan that. My submission is that
it should be modificd so that farmers
do not face difficultics. It is very
ridiculous that in the prevailing cir
cumstances the Government makes
tall claims rcgarding the development
of rural areas. [ would likc to submit to
thc Government that 60 per cent
funds of the Budget should be
allocated for the uplifiment of poor
farmers which would lcad 10 the
rural development.

I would like to say onc thing more.
The population of farmers is increas-
ing in the couniry taday whercas the
arca of land remains the samc. land
connot he increased and thus they arc
running towards urban arcas in
scarch of a living. The condition of
rural arcas is so bad that there is no
place 1o live. Therefose. agroindusiries
should be sct up at Panchayat level or
Devclopment Block lcvel to stop the
youth from running to thc urban arcas
so that he may get cmployment near
the place of his residence. The farmer
will make progress only when thic
hurden lessens. f/nterrupions)

MR. CHAIRMAN: Il you -
viatc from the main issuc. Mcembers
will interrupt.

SIIRI RAJIVEER SINGIl: | am
not devisting. § am simply addressing
you. But when | noticed that somecone
intcrruted. | looked hehind. If some-
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0oV sassefinrersuptions)

As [ have already submitted that
ncither drinking water nor energy
resources and primary schools arc
there in rural areas. The Governiment
should provide these facilities.

Mr. Chaiman. Sir. 1 would con-
clude my speech aficr making one or

" two more submissions.

The hon. Minister of Agriculture is
present. Some hig organisations are
under the Ministry of Agriculture and
onc of them is Council of Agriculture

-Rescarch. It has been functioning for

the last more than hundred ycars:
crores of rupees are being spenton it. |
was onc of the members of its com-
mitee last year and [ got the oppor
tunily to observe its functioning quite
closely. Thick research books have
heen made available but the poor far-
mers arc ignorant of the rescarch
made for their benefit. I had submit-
ted in the last mecting whether it was
an Indian Council of Agricultural
Rescarch or an English Agricultural
Rescarch Council because the whole
litcrature was available in English
medium. | think that not even onc per
cent of the Indian farmers know
Fnglish. They know Hindi. Telugu.
Tamil. Marathi. Gujarati and other
rcgional languages then why the
litcrature is not provided in regional
languages. If the Government is cap-
ablc of making these arrangements
they should provide it in regional
languages so that the farmers may
read it to bencfit themsclves. 1 would
like t0 urge the hon. Minister o look
intio the matter and make this

provision.
Scoohdly. there arc many insti-
tutions under 1CAR. There is an IRRI
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institution in my constitucncy which
has been accorded the status of
university. During the last two ycars
thecre werec big agitations and
demonstrations against the Dircclor.
who was alleged to he involved in
huge corruption. Ultimately he was
suspended and a C.BL inquiry is
pending against him. A local lcader
wrotc a letter. | have no means 1o
verify the veracity of the contents of
the letter. The person. to whom the let-
ter was ac dresses. alone can clarify.
According 10 the people it has been
mentioned in the letter that if the con-
cerned individual had continued as
Dircctor of Agriculture during “the
clection period. the Congress Party
would not have faccd defcat there and
hence it was pleascd 1o reinstate him
immediately. Mr. Chairman.  Sir
although a C.B.I. inquiry is still pend-
ing against him and he has not yer
been absolved of the charges of cor-
ruption . surprisingly he has been
rcappointed to that post s wife is
also scrving in the same institution
Docs it scem proper for such i@ pres-
tigious institute like ITBR I of the
Agriculture department that the hus-
hand and the wife loot the Institution
and penalise the employees of the
Institution. There is o very deplorable
stafl of affairs.

I had mentioned 10 the hon Minis-
ter of Agriculture also egarding the
heavy pressure being brought on him
by them. As per Parliamentany Con-
vention T would not like 10 name the
persons. But | Know that there e
many wellewishers of that particula
officer. who have mounted pressure
on the hon. Minister of Agriculture |
know this also that an imporied
Fomenta machine for growing grass
and producing was purchased by
LB.R.I. The persons who purchased
29259 L SS/NDAI
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the machincs have got full patronage
to loot the country or the Institutc.
Who has scen that Fomenta
machines. ...

SHRI BALRAM JAKIIAR: Mr.
Chairman. Sir. the hon. Member is
saying that an attempt is heing made
1o bring pressurc on me. Can pressure
affecct such a hcalthy person. The
guilty will not go unpunished. e did
not worry on this scorc.

SIHIRI RAJVEER SINGIHI : T would
like only 1o say as to why he has heen
re-appointed 1o that post when the
C.B.I inquiry is pending against him,
Will he show all the relevant files 10
the C B.I. What inquiry the C.B.I. will
make against the person who himself
is holding the highest post in that
Institute. What will be outcome of
such an investigation * Who will dare
to depose against him” All the
documentary evidence can be es-
troved by him who has heen appoin-
tcd 10 the post of Dircctor despite
CRI inquiry pending against him |
do not want to take the names of those
leaders, officers and ministers who
tricd  their best for getting  him
reinstated Facuse me Sir it is a mat-
ter of investigation It is very unfor-
wnate. Mr. Ministier. Sir. that you
handed over him charge while a C RB.L
inquiry is still pending against him
and it has ncither submitted its final
eport nor acquitted  him of  the
charges.

MR CHAIRMAN “ Rut that case is
till pending

SHRI RAIVFFR SINGIT A CRI
inquiry is going on against him and
he has been assigned duty Mr Chair
man. Sir please protect our inferesis.
e has been made In-charge of the
same  Institute as is under inve-
stigation.
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Mr. Chairman. Sir. therce is a hig fer
tiliscr plant in my arca...(Inter

niptions)
MR.CHAIRMAN : You have taken
much time.

SHRI RAJVEER SINGH : | shall
conclude my submission within two
minutes . . . (Imerrupnons) 1 shall 1ake
a little time. In my arca there is a fer
tiliser factory of IFFCO which comes
under the Ministry of Agriculture. The
land-owners. whose lands were
acquired for this factory have not yet
heen provided any employment.
Through our cfforts they got tem-
porary appointment for 15 days only:
but the General M:nager of the Fac-
tory has now stopped this practice
also. It is a sorry state of afTairs. On the
one hand you have cnacted a rule that
the persons whose lands have been
acquired will get employment and on
the other you are not providing them
with any job. Previously they have
given employment for 15 days and
now it has been reduced 1o 7 days only
and in future. General Manager of the
Factory will discontinue this practice
also on the ground of vacancy. But the
unfortunate aspect of this is that out-
siders are given employment and the
local people are being ignored. Just
three days before. the people got
appointment in the factory The peo-
plc appointed are not technical hands
but clerks. receptionists or pcon Docs
it mcan that our villagers arc not fit
cven for the jobs of clerks Arc there
«me instructions not 1o give johs to
them whose lands arc acquirced or is
there some policy not to give johs 10
the poor? So. all these things may be
investigated. [ can give you the exact
dates . _(Imterrupnions) 1 am talk-
ing of IFFCO project at Aonla There
a Guard died on duly. We requested
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the concerned Authority w0 cpypy,,,
the deceased’s wife a< a peon on con,.
passionatc ground. In response | gor
long letter explaining that job canno
be given to her as there is no such rule
in that institution. But | have the
information that aficr the death of an
officer of the same institution. his wife
was given a job on the samc ground.
Why this double-standard ? You talk
of creating a socialist socicty but in
practice you do not follow it. An
officer’s wife can get the job but a
peon’s wile cannot

Mr. Chairman. Sir. | am over-
whelmed by the farmer’s plight. I am
much worried. 1 beg your pardon for
speaking in these tcrms. This issue is
rclated to my arca . (Imerrup-
tions) ..Let me give a chance to
review their problems 1 am not talk-
ing of any politics. | am not criticising
the congress. So you should listen 10
me. Such a critical situation is the
result if the policies adopicd by your
party. Despite 44 vean of freedom. the
country is on the \crge of starvation
and the farmers arce living helow the
poverty-line.

I would conclude after saying one
thing more. Shri Madhu Dandavaic
the Finance Ministcr in the previous
National Front Government had
announced waiver of loans of the far-
mers upto Rs. 10 thousands .

AN HON MEMRBFR: You too
were in that Government,

SHRI RAJVEER SINGH : We were
very much there thatis why | am refer-
ring to this othcrwisc | had not need w0
refer to it. [t was promised by the then
Government 10 waive off loans upto
Rs. 10 thousands. But | am sorry to sy
that the new Government of Uttar
Pradcsh has not been following this
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policy. The loans of thosc dishonest
farmers who had not paid cven a
single instalment against their loans
were waived off and they are enjoying
the family of their misdecds but the
loans of those who had paid half of
their loans or who had got loans aficr
pledging their assets. have not been

waived off.

Mr. Chairman. Sir. the new Gov-
ernment of Uttar Pradesh has made a
very big announcement. I am not
publicising their deeds. The farmers is
U.P. have not been paid the arrcars of
their sugarcane sold to the Sugar Mills
for six months 10 onc year. Now the
tluar Pradesh Government  has
announced to pay their arrcars
amounting to about Rs. 69 crorcs
hefore Ist November. fhuerrupnions)
This has been announced by the Unar
Pradesh Governmeat /nterruprinns)

Sir. 1 would like to say 10 the hon
Minister of Agriculture that whatever
I have said is not with a view 10
criticise any one These are the pro-
blems before the farmers whether they
grow sugarcanc. collon  wheat or
paddy. They arc not getting proper
price for their praduce They are not
lcading a prestigious lifc There are no
arrangements  for their children’s
cducation. Whereas the cultivation is
on a turning point in which cduca-
tion is a must. The time of traditional
cultivation is over now

Sir. lastly I would like to say that Ry
one and a half lakhs are required for
purchasing a tractor So the small far-
mers. who cannot afTord tractor and
pumping set. remain depeadent on
bullocks for their farming . (Jmer-
mptions)
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Mr. Chairman. Sir. cows are not
protected in this country as they as
well as bullocks and other cattle are
being frequently slaughicred. Sir.
through you I urge upon the Govern-
ment 1o stop cow slaughter in the
country by amending the Article 48 of
the Constitution beciusc they are the
back-bonc of the farmer’s economy in
our country. Even an old cow is uscful
for them as it provides dung whichis a
good fertilizer. Today. cows are being
slaughtered at the bchest of the
¢iovernment of India for cxporting
beefl in order 10 earn foreign
cxchange.

[astly T would like to say that an
amcndment should be made in the
Article 48 of the Constitution so that
the progeny of cow can be protected
and the interests of the farmers can
also be looked after. With this
mcasure they can get good oxen at
cheap rates. It is very difficult now for
the farmers to afford oxen. One pairof
oxen cost Rs. 12 10 15 thousands. our
men of Uttar Pradesh might be know-
ing it well that there is shortage of

milk mainly Jdue 10 shortage of
JOms

With these words. [ request the hon.
Minister of Agriculture 1o pay atten-
tion 1o the farmers of India’ He should
speak in favour of farmers in the
cabinet meetings and not in favour of
the Minister of Industnn and the

Minister of Finance. | conclude
nnw.,

*SHRI V. KRISIINA  RAO
(Chikkaballapura) : Mr. Chairman.
Sit. 1 risc to support the demands for
grants of the Ministries of Fool. Rural
Development and Agriculture. While
speaking on alemands T would like
i give some  suggestions  for the
consideration of the Govt. of India.
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Agriculture is the main profession ol
the majority of the people in our coun-
try. There was a time when our coun-
try used to import food grains. When
Shrimati Indira Gandhi became the
Prime Minister the situation im-
~proved and our country hecame self
sufficicnt in foodgrains. Her policies
cnabled the farmers of this countny 10
improse  their  living  conditions.
Majority of the people in the country
arc agriculturistis and hence it is not
snough il we become sufficient in
inodgrain. We must be able to send
fondgrains to the whaole world, Our
country has this capacity. Our country
has all the natural resources and
cavironmental conditions are con-
ducive to hoost our agricultural pro-
duction. There is great demagl for
foodgrains in  the intcrnational
market and hence we have 1o increase
our cxports. This can he achicved only
when the farmers get all the facilities
and the production of agriculiural
produces  incrcase The  national
mcrage of irrigation Land v only
about 25% The rest of the and i ¢
75% is it for cultivation but walcr
facility is not available. There is no
<hortage of watcr in our couniry We
have our major rivers like Ganga.
Rrahmaputra. Mahananda. Kaveri.
Krishna. Godavari cic but the irony is
that most of the water of these rivers
flow into the Sca. Therefore it is very
csscntial 10 utilisc this surplus waterof
all these rivers. Then only we would
he able 10 supply foodgrains o the
whole world. In America only ™ of
the population are agriculturisvis. Fyven
then they arc capablc of producing
sufficicnt quantity of foodgrains for
their country. They also  export
foodgrains In India our agriculturicts
arc hehind when compared 10 the
agriculturists of the ashove-meantioncd
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countrics. There are seseral reasons
for thix. Some of them are:

*Translation of the speech originally
delivered in Kannaul,

Supply of good sceds:
Manurc:

Markcting facilitics:
Transportation facilitics:
Power Supply:

Water.

=l

Now [ would like 10 claborate the
above points. Farmers in the villages
arc ablc to get proper seeds on time.
The supplicrs arc not bothered about
the convenicnce ol farmers. We can
cxpect bumper crops only when the
farmers get goods well in time.

Water is the main ingredient of
agriculture.  Farmess should  get
cnough water for farming. Unfor-
nately in our country many paris
have faced drought situation cvery
vear. Fven drinking water would not
be available in the arcas which are
affected by drought.

Flcciricity is another vital input
without which agriculture cannot
improve. The centre should make it o
point ta provide clectricity to the far-
mers. They should get top priority in
this aspect.

It is shocking 10 nowe about the
prices of agricultural prosluce. During
harvest season the prices would be
very low. The price< would shoot up
when there is short supply How can
we capect the farmer 10 progress if the
prices of agricultural produce swing
in this manner like » pendulom. This
discourages the farmers. The farmer is
like a rabhit in the forest which woulid
be hit by the hunter it the ead. [ am »
farmer and | have first hand
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cxpericnce of agriculiure. Faen todiny
Ilise on agriculture Infact agriculture
is the hest education,

The living condition of a farmer
would hecome very clear if we com-
parc his life with that of a business
man or even a shop-keeper. A shop-
keeper who sclls heedis and cigarcttes
Icads a better life than a farmer. A far-
mcr possessing about ten acres land
cannot lead a lifc likc a shop-keeper.
The farmers’ living condition in our
country is really pitiablc. [low many
persons belonging to fanners families
have betome graduates. Fngineers
and doctors. I request the Hon'ble
Minister to get the statistics in this
rcgard. There is a wide gap between
the standard of living of farmers and
merchants. The farmers have been
neglected by the cntire society in
our country.

The farmers arc not able 1o get the
cost of their inputs. There is saying in
Telugu. 1 quote :

“Oka Ekaram C heruku Pandiste

Oka. Kilo Bellum Raabadi”™
which mcans that a farmer cultivating
sugarcane in onc acre of Lind gets
only one kilogram of jaggers An
atiender or peon in the bank would
lcad a better life than a farmer
possessing ten acreas of land. Hence it
i very essential to provide all facilities
in time to the farmers. If a farmer
applies for a loan he gets it only afier
six_ months. Sicps must be taken 10
rclease the loan dircetly and within
short span of timc. Middlc-men
should be avoided. Drought situation
is prevailing in many parts of the
country. Except a few States in the
north like Punjab and Harnyana all
other States in the country h:ne 10
face drought situation one vear ar the
other. If there is a drought this vear

RUADRA 5. 1913(S4K4)

(General), 1991-92 454
Foud & Rural Dev.

then the farmers need atleast three
more years to recover from that effect.
Ilc continues 10 bhe debtor  for
reneration.

Fertilizers also do not reach the far-
mers in time. Whilc extending subsidy
on lertilizers by way of restricting it 10
cerntain classes of farmers like small
and marginal farmers the Govt.
appcars 1o give a differential treat-
ment. Small farmers and marginal
farmers should be able to get the sub-
sidy to the maximum cxient.
Transportation facilitics should be
available to the f[armers. Similarly
pesticides should be made available
to the farmers in time

We can grow more (ood than any
other country in the world il all the
facilitics are provided to the farmers
in time. Agriculturists should not be
looked down upon in thc socicty.
Infact no onc would come forward to
offcr his daughter in marriage to a far-
mer. This disrespect 1o the farmer
should go.

There is a wide gap hctween indus-
try and agriculture though the latter is
supposed 10 be thc priority scctor.
Industry is flourishing and agriculture
is perishing. Agriculturc is becing
neglected by one and all. The injustice
to the farmers cannot be tolerated any
more in this country. We cannot have
a policy of applying buttcr to one eye
and calcium to the other.

Infact agriculture should be given
special attention. “Jai Kisan™ should
be our motto. Farmer should be given
priority in all respects. He should be
respected and honoured. Infact. he
deserves it If we have achicved any
progress in the couptry it is mainly
duc w0 farmer’s hanl work.
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The Hon'dble Minister. Shri Balram
Jakhar knows all these facts. T also
hope that hc would take proper steps
in this regard. The life of the farmer
should improve because he is the
backbone of the cconomy of our
country. He leads a prompt life. lle
has open mind and he works sin-
cerely. Therefore the Government
should take all steps 10 encourage the
farmer in his endcavour.

There are water disputes between
States pending for the last scveral
ycars. Karmataka and Tamil Nadu
have the Kaveri waiter dispuic. There
is a disputc bhetween Punjab and
llaryana. Uttar Pradesh and Haryana
0o have water disputes. There arc
many such water Jisputes. [ would
like to ask the Hon'hle Minister as 1o
when he is going to solve these water
disputes. Unlcss these disputes are
resolved the concerned States cannot
achicve progress in the ficld of
agriculture. 1 appcal to the centre 1o
take note of this point and 10 <olve the
problcms of water disputes  im-
mediatcly.

There are jilla parishads and village
panchayats. How arc these insti-
wtions functioning * Immecediate sicps
hawve to be taken to rectify the mistakes
in the functioning of these insti-
twlions. A tank in my conslituency
was damaged four ycars ago. A sub-
stantial amount was to he spent on the
repair work. But thc moncy did not
reach the destination. Why is this
delay ? So far no repair work has heen
done. Then what ic the usc of jilla
parishads. The officials of jilla
perishads and village panchaya
should be held responsible for all
these lapscs. In this regard my sugges-
tion is that we should have unfirm
villagc panchayats jilla parishads
throughout the couniry.

-
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Sir. the Hon'ble Minister. Shri
Balram Jakhar is not only a veteran
parliamentarian but also an agricul-
turist with rich cxpericnce. He made it
a point to sce some gardens when he
was in Bangalorc rceently. He took
keen interest and visited a grapes
grove. Similarly the Hon'ble Minister
of Rural Devclopment also takes
interest in the development of villages.
Hc was born in a village and he has
visited hundred of villages 10 unders-
tand the problems of farmers.

I helicve both of them would plan
new schemes and exccute them for the
benefit of farmers

Our Honble Primec Minister has
statcd recently that he would take
Public Distribution Systcm 10 the
remote villages. This is a right step in
the right dircction. But how can the
Pulic Distribution Sysicm rcach the
remole villages unless the farmers
improve their production. Farmer
fceds the whole country le is the
mos!t important pcron in our socicty
We can bring Rama Rajya in the
nation only when Farmer prospers
Rama Rajya was the dream of
Mahaima Gandhi. the father of our
nation. To make this dream come truc.
we have 10 assist the farmers in his
cndcavours. [ hope that Government
would take steps to help the farmers
The farmers would enable the country
t0 usher in a new cra of progress and
prosperity. Sir. | thunk you for giving
me this opportunity 10 spcak on this
vital issuc and with these words. [ con-
clude my speech.

[F-nghsh]

SHRI E. ATIAMFD (Manjari) - Mr
Chairman. 1 risc 1o support the
Demands for Girants under the con-
trol of the Ministry of Agriculture
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Much has been talked about
agricultural development and also the
problems of the farmers in this

country.

Maay of the hon. Mcmbers have
also referred to the Industirial Policy
Resolution of 1990 and requesticd the
Giovernment to explain the stand vis-
a-vis the Agricultural Policy Statcment
of 1990. The Agricultural Policy in this
couniry aficr Independence has heen
cvolved over the years in a haphazard
manncr. For the first 20 ycars. the
focus was on huilding institutional.
administrative infrastructurc in the
rural areas. And afier that. we had.to
sce the sccond phasc in  the
agricultural sector which started from
1952 A beginning was madc with the
process of sctting up infrastructural
facilities and also the community
devclopment agencics. If onc will
cxamine the  history of our
agricultural sector vis-a-vis adminis-
trative facilities. we will find that it
was only in 1959 the Government had
cncouraged people’s participation in
the development process. in  the
development of the agriculjural ficld.
accordingly. the Government had
taken certain steps 10 set up a three-
tier structure of the Panchayati Raj at
the District level. at the Block level
and at the village level.

For some time we have been speak-
ing a Jot about green revolution and
everyhody was proud about the green
revolution. As a matier of fact. one will
se¢ that even after the green revolu-
tion. there is cvidence to show that
poverty. ill-hecalth and illitcracy are
not climinated from our rural pecople
and the rural arca. And the Govern-
ment now strives hard to make some
progress in this field. It is. in this res-
pect. | must say that scveral incentives
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have been given to the agriculture. But
at the very same time. ihadequacy in
Giovernment assistance has been
meotioned alrcady by somce of our
fricnds in this Housc.

At this juncturc. 1 would like to
mcntion about the decision of the pre-
vious Government in regard to
coconut and the bencfit they have pro-
misscd to coconut cultivators of
Kerala. After fairly a long agitation by
the people and the Government of
Kcerala. the Governient of India have
included  coconut  and  declarcd
coconut as an oilsced. But [ am sorry
In say that although they have
declared coconut s an oilsced. no
cffort whatsocver has been made by
the previous Government to give the
benefit under the Technology Mission
o coconut cultivators. Now. the pre-
scnt Government. | hope. will take
necessary sieps to extend the benefit
for coconut as an oilsced. 1 have
received a letter from the hon. Minis-
ier of State in the Ministry of Agricul-
wre that Government  will  he
instructing the Department to extend
whatever the benefit which is ducto a
commodity which has been declared
as an oilsced. T hope the Government
will take carly and cxpeditious steps
in giving this beaclit 1o coconut
cultivators.

Another thing I would like to men-
tion is the about the attitude of the
Government towards fisherics indus-
try. Fishery is also one of the very
important scgments in the agriculture.
But unfortunatcly. Government assis-
tance 10 the development of fisheries
is awfully inadequate. India cnjoys
202 million squarc kms. ol Faclusive
Fconomic Zone (FF7) which comes«
10 around 5700 kmx insofar a< coastal
facilities for fisherics are concernedl. If
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the inland fisherics development
facilitics are to he taken into account.
that will come to about 29.000 kms.
Fishery production (rom the (resh
walter ponds comes to about 7.53 lakh
tonnes. India has the potential 10 pro-
duce 4.5 million tonnes of fish cvery
year. India is one of the scven nations
in the world which produces much
more flisheries from whatever facilitics
we have in this country. I have some
figurcs which will show that our fish
production in 1950-31 was 7.5 lakh
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wonnes and it increased to 32.5 lakh
tonnes in 1989-9%).

MR. CHAIRMAN: You may
plcase continue tomorrow. the House
stands adjourncd to mcet tomorrow at
11 AM.

18.00 hrs.

The Lok Sabha then sdjourned till
Fleven of the Clock on Wednesday.
August 28. 1991/Bhadra 6. 1913
(Saka).
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